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SHRI BHUPESH GUPTA: We are
not here for their comfort. They
should be told that we are not for
their comort.

MR. DEPUTY CHAIRMAN: Let us
come to the discussion.

SHRI BHUPESH GUPTA: We
shall say what we consider...

MR. DEPUTY CHAIRMAN: You
are repeating. You have already said
that.

SHRI BHUPESH GUPTA: But
then what is the result?

MR. DEPUTY CHAIRMAN: You
have said it. Please resume your
seat.

SHRI BHUPESH GUPTA: I am

not saying for the sake of saying.

MR. DEPUTY CHAIRMAN: That
is what it seems.

SHRI BHUPESH GUPTA: I want
some result. I want some statement
from you.

MR. DEPUTY CHAIRMAN: What-
ever you have said has been noted.
Please resume.

SHRI BHUPESH GUPTA: We
make gubmissions. You never con-
sider them.

MR. DEPUTY CHAIRMAN: Every
thing that the hon. Member has said
has been noted.

SHRI BHUPESH GUPTA: But we
would like to know whether these
two things can be accommodated.
Government should get up and say.
(Interruptions) Every biennia] elec-
tion sends at least two interruptors
against me. That i my experience.

MR. DEPUTY CHAIRMAN: Hon-
ourable Member, please resume, Let
us go to the Plan discussion.
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SHRI BHUPESH GUPTA: 1 wel-
come it very much because you are
the life of the House.

MR. DEPUTY CHAIRMAN: Order
please.

SHRI BHUPESH GUPTA:. 1 wel-
come that. Every biennia]l election
sends at least two.

MR. DEPUTY CHAIRMAN: You
have said that twice

SHRI BHUPESH GUPTA: All I
say is there should be a discussion on
these. You kindly accommodate me.

SHRI MANUBHAI MOTILAL
PATEL: The fime of the House is
precious.

AN HON'BLE MEMBER: There
will be many.

SHRI BHUPESH GUPTA: Kindly
consider this.

MR. DEPUTY CHAIRMAN: Every
thing has been taken down.

SHRI BHUPESH GUPTA: Sir,
Uttar Pradesh solution will be found
here.

MOTION RE. DRAFT FIVE YEAR
PLAN—19%8-83—contd,

MR. DEPUTY CHAIRMAN: Let us
go to Plan discussion. Before we
commence discussion on this, I have
to say that time has been allotted to
different parties. Now some Mem-
bers take a long time on the plea that
they are taking their party’s time.
The Whips of the major parties have
consulted among themselves and they
are of the opinion that 15 minutes
should be the limit for any speech so
that more and Members of the res-
pective parties could take part in this
discussion. So please keep this in
mind while participating in the de-
bate. Shri Parnab Mukherjee.
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SHRI PRANAB MUKHERJEE:
Sir, I was drawing the attention of
the Finance Minister and I am happy
that he is here now I am thankful to
Bhupesh Babu that he has at least
provided some cushiop time so that
the Finance Minister can listen to my
observations because he was not here
then. What 1 was trying to suggest
is that if he wants to curb smuggling
by selling indigenous gold, the price
at which it is being auctioned, as re-
ported in the newspapers, is at the
prevailing market price and, there-
fore, the difference between the inter-
national price and the prevailing
market price continueg and the incen-
tive for the smugglers to bring gold
and sell it at a cheaper price con-
tinues. If he wants to sell it at the
international price, the Government
will have to pass on an element of
subsidy to the relatively affluent
class.

The second danger that would come
out of this policy is this. Now he is
expecting to have the savingg of the
community invested either in the
equities, or in the shares, or even in
the fixed deposits. He has cut down
the interest rate. That is a disincen-
tive for the depositors to keep their
money in time deposits. Secondly,
Sir, the people find, as it js today,
with our craze for gold and more con-
fidence in gold, when gold is being
sold, 1f they can invest their surplus
money in gold, who is going fo invest
it either in equity or in bank? There-
fore, it was the duty of the Govern-
ment, if they wanted to see that the
surplus money and savings of the
community are to be invested in a
particular direction, to come forward
with a proposal and make adequate
arrangements. But, unfortunately,
this scheme wil] completely frustrate
the Government’s expectation that
there will be fresh investment aznd
people will come forward as he has
provided some incentives for invest-
ment in equities of the new companies
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and so on and so forth. Moreover,
when we are having a discussion on
this, apart from the economic mala-
dies, the whole country is passing
through tremendous gocial and poli-
tical tensions Some times, it appears
to us whether there exists any Gov-
ernment at all. I would not like to
mention the name of a particular Go-
vernment which has its record of
running the administration by resort-
ing to police firing more than once in
a week. And this is not the indivi-
dual case of one particular State
Government. This is 3 common fea-
ture, Law and order position is
deteriorating. Power position is al-
most on the verge of runination.
Industrial unrest is growing day by
day. Whatever lip sympathies they
might have shown to the workers
when the question of repression
comeg they practically follow the most
brutal way to suppress the demands of
the workers. Now, immediately the
Finance Minister will gsk: What did
you do during the emergency? You
cut their bonus. You impounded their
bonus. All these stock phrases they
have already at their command.

Regarding land reforms, Sir, it has
been very highly eulogised in the
Plan document that the previous Gov-
ernment failed to do it. But what
are you doing? What is happening
in Bihar ang Uttar Pradesh is not
merely rivalries between two castes
or communities. The whole problem
started because the poor people, the
Ianded people have been divested of
their 1land. Whatever small benefits
they got after waiting for many years,
when the new Government came and
that Government identified them-
selves with the interests of the rich
peasantry by providing all sorts of
subsidies in gspite of opposition from
the Finance Ministry, subsidies in
fertilisers, subsidies in other agricul-
tural equipment, in the form of tax
concessions and so on and so forth,
when the Government identified them-
selves with the interests of the rich
peasantry in the rural areas they got
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the incentive to divest the poor
people of their small pieces of land
which they got after waiting for many
years.

It is easy to incorporate in the Plan
document. But do you have that poli-
tical will for land reform in all seri-
ousness. And if you do have it, have
you shown any ingredient of your
desire during the last 12 months?
That is the moot question, Ap arti-
ficial conflict i being created between
the rural sector and the industrial
sector. I do not know whose brain
wave it ijs. But even today the Prime
Minister mentioned while quoting
certain figureg that during the past 25
years only 17 million hectares were
brought under irrigation and in this
proposed Plan Document, they are
asking for 27 million hectares. Can
he ignore the fact that if the indus-
trial infrastructure wag not built in

this country by having industrial
policies sp long since 1956 laying
emphasis on the major industrial

development and large scale indus-
tries, building up technology, would
it have been possible to have their
agricultural revolution which we have
had in which during the period of ten
years food production doubled itself
from 60 million tonnes to 121 million
tonnes, and whatever they are ex-
pected to have...

SHRI BHUPESH GUPTA: Mr.
Morarji Desai has his own therapy for
every disease.

SHR] PRANAB MUKHERJEE:
Including wurine therapy. Anyway,
let him have his own therapy. My
humble submission to the House
through you, Sir, would he not to
apply his pet therapy to this economy
ang to this country. That is my only
submission, Therefore, there ig no
question of conflict between the rural
sector and the urban sector. But my
moot question is: This is just lip
sympathy and nothing else. The
Finance Minister himself admitted
that he has not expanded a single
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rural bank. What is he waiting for?
For an expert committee yeport? We
had also, while we were Ministers,
appointed expert committees. We
know that the experts frame their
policies according to the political will
of the political executives., This is
not a new thing to this administra-
tion. Does he want to do the same
things? Unless you take care of the
problem of rural credit, whatever
amount you may allocate in the rural
sector, whatever you may talk of
mgricultural development and more
allocation, greater emphasis, all these
things are not going to solve the pro-
blem. It is not unknown to the Min-
ister and to the planners that the
co-operative sector, regional rural
policy, rural branches of the com-
mercial banks taken together, in other
words, financial institution cannot
meet more than 50 per cent. of the
total requirement, And I do not find
anything in the Plan Document in
what way they are going to solve the
problem of rural credit. Certain
sketchy ideas have been given
Look at the past history.

Because, if you look at the history
of how lands were transferred, you
will find that mainly because of credit
problems lands are transferred from
the poor people to the relatively rich-
er sections of the community. Even
if you give them land, if you do not
provide credit it would not be pos-
sible for them to retain them, and
unless you have land reforms, I am
afraid, any amount of investment and
enhancement of allocation is not going
to improve the agricultural sector.
(Time-bell ring) Sir, I will complete
within four or five minutes.

The third thing to which I would
like to draw his attention is the prob-
lems of the public sector undertak-
ings. A sum of Rs. 69,000 odd crores
has been allocated to the public sec-
tor. At the same time, in this year’s
Budget he has come forward with a
reduced allocation to the public sec-
tor undertakings. I do not know how
these things can go side by side. On
the one hand you are encouraging
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multi-nationals, you are encouraging
big companies, you are encouraging
the private sector, you are encourag-
ing big private houses and, on the
other, you are saying, “No, we are
going to enhance investment in the
public sector by making larger allo-
cations.” If you look at the indus-
trial growth rate for 1976 which was
10 per cent, it was largely due to
the contribution of the public sector
undertakings, not the private sector
undertakings. Even the NTC mills
which were sick mills and which were
brought under the public sector
management, did not yield profits,
but they reduced their losses. A pub-
lic sector culture has been developed.
But the way you are framing your
industrial policy and trying to hood-
wink the people by quoting bigger
figures in your Budget documents to
show that you are doing all sorts of
things for the public sector undertak-
ings is going to completely frustrate
the public sector economy and take
us away from the cherished goal of
having commanding heights in the
economy through public sector under-
takings.

Therefore, Sir, {0 me this Document
is nothing but a reflection of the
sketchy ideas of a conglomoration
styled as Janata Party. It has no
positive direction; it has no positive
policies before it. It is, in the lan-
guage of one of the eminent English
poets, “A shape without form, a shade
without colour, and it is paralysed
force, gesture without motion.”

Thank you, Sir.

SHRI MANUBHA]I MOTILAL
PATEL (Gujarat): Mr. Depuly Chair-
man, Sir, I rise to welcome the step
taken by the Government to place
before us the Draft sixth Five-Year
Plan for our consideration. In the
beginning  Mr. Bhupesh Gupta was
objecting to it and said, “It is all
right; it is here only for considera-
tion.” Yesterday, though it was irre-
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levant, he was saying, “Let the Plan
discussion come tomorrow. We

see that we vote it oul.” So, he
here with a closed mind. But I am
not surprise. We are with an open
mind in the open world, But ultimately
the question is about the basic philo-
sophy because planning which started
in this country, started with the con-
cept of democratic planning. This
1dea of democratic planning was in-
troduced in our country by the late
Pandit Jawaharlal Nehru. Before this,
in those days of the undivided Cong-
ress and even in the pre-independence
days it was carried out successfully.
But, because we had not sufficient ex-
perience, it is true that though we
tried our best during this period of
the Five-Year Plans, that is, 25 years,
the national goals directed by the
Constitution in the Directive Principles
were not achieved. And that is why
the emphasis 1n this Plan has been
shifted from those goals to different
ones. Mr, Pranab Mukherjee in the
beginning was trying to ask: Where
are the goals? Which are the new
goals different from the old ones? I
am sure the learned Member has
gone through the new  goals and
also the old goals prescribed in
the Third and the Fourth Plans,
In the last Plan, the national
goals which were accepted by the
Indian people were the achievemen!
of full employment the eradication of
poverty and the creation of a more
equal society. Becouse of some faults
with planning, it was aiming at a
growth of economy only. We had to
shift it from merely a growth of ecc
nomy to the betterment and welfare
of milhions of poor people. And that
is why the new objective set out in
the Draft Plan on page 3, 1.25 is: “It
is proposed, therefore, that the princi-
pal objectives of planning should now
be defined as achieving within a pe-
riod of ten years”. Here is a definite
change. It is a time-bound programme.

A period is there. We have to achieve
these objectives within a period of
ten years.

will
is

And it was in tune wth

this that the Prime Minister was
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announcing that we want to remove
unemployment within a period of ten
years. Some Members were taking
it very lightly. But those who know
the Prime Minister well know that
he does not speak things which he
won’'t do. And here it is in consis-
tency with that announcement out-
side that these objectives are included.

And what are these objectives? The
objectives are:
“(i) the removal of unemploy-

ment and significant under-employ-
ment;

(ii) an appreciable rise in the
standard of living of the poorest
sections of the population;

(ili) provision by the Stale of
some of the basic needs of the peo-
ple in these income groups, like
clean drinking water, adult literacy,
elementary education, health care,
rural roads, rural housing for the
landless and minimum services for
the urban slums.”

Sir, here are the objectives very clear-
ly laid down. And the emphasis
changes from economic growth to the
welfare of the poorer people because
it has something to do with the basic
philosophy of planning. We believe
in democratic planning. But for that
also a democratic society is essential.
During the dark days of some four
or five years some of the Members
opposite were trying to support the
regime which not only killed demo-
cracy but also did not allow the de-
mocratic process of planning to funec-
tion—and that is why it was shelved
for some time. It is a credit to the
Janata Government that it has re-
linked the process which was started
in independent India because unless
this democratic process is linked up
with the people and the involvement
of the people is there, that democra-
tic philosophy will not work. Sir, at
the same time, vice versa is also true.
For democratic planning, a democra-
tic atmosphere is also necessary. And
it is a credit to the Janata Govern-
ment that practically democracy is
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re-established in the country. It s
as a result of this new phase that

again a democratic planning process
has started. That is why the Nation-
al Development Council and the Plan-
ning Commission should be congratu-
lated that within a span of a short
period of eight months only they have
been able to produce such a valuable
and comprehensive document in whicn
practically all the aspects of develop-
ment of our fotal economy are cover-
ed. -

That is why, Sir, when these ob-
jectives are laid down very clearly,
the task becomes a little easy because
then we have the gtrategy to imple-
ment 1t. And what is the strategy
they have worked out? The strategy
is also there. The first thing is 1o
give employment to those who are
unemployed within a period of ten
years. My friend, Mr. Pranab Mukh-
erjee, was emphasising the point of
economic growth. Sir, during 1971 io
1978 the problem of unemployment
rose to the tune of 35 million practi-
cally. Unemployed labour was
increased It was only 9 million
which the non-agriculture sector
was abie to give employment
to. The remaining were with the
agriculture sector, but there also the
question of unemployment was there.
The question of unemployment which
is known as chronic unemployment
was to the tune of something like 44
million and the part-time, weekly em-
ployment, was to the tune of some-
thing like 11 million. But because of
the faulty programme or the faulty
arrangements or the faulty function-
ing or thinking of the last Plans, the
vast mass which was created which
is known as poor people or those
who were below the poverty line, was
to the tune of 40 to 60 per cent. And
here is the real problem How are
we to tackle this problem of unem-
ployment, chronic unemployment, par-
time employment and also at the
same time of those who are below the
poverty line those who have full-time
job but cannot live in a decent stand-
ard of the present day society? Though
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they earn, but because of Iow wages
they are below the poverty line. Now,
Sir, these problems are to be tackled.

Along with these, another important
problem which we should consider
very seriously is the problem of edu-
cated unemployed. Sir, the number
of educated unemployed will increase
from 68 lakhs to 95 lakhs in 1983, an
increase of 27 lakhs.

AN HON. MEMBER: Those who
are registered.

SHRI MANUBHAI MOTILAL
PATEL: Yes, the educated will be re-
gistered through their universities or
institutions.

But, Sir, every year 5.37 lakhs will
be added to these, out of which, ac-
cording to the Plan proposals, 3.91
lakhs will be absorbed in the organi-
sed sector, but the remaining lot of
1.5 educated unemployed wili also
remain. How to absorb these people?
Over and above these, Sir, during
this periog one crore of matriculates
will also be added to these. So, the
question of solving the problem of
unemployment 1s on two I{ronfs: one
is on the labour front, another is on
the educated unemployment front, and
for this the strategy which hag been
worked out 1s to have job-oriented
economy and the system even in edu-
cation, which should be introduced
should be job-oriented, the formal
education should be reduced so that
the expenditure is also reduced, and
the correspondence courses etc. shou:d
be increased. There a provision has
been made that the nationalised banks
shouid come forward to give loans to
the students for the expenditure for
their studies.

Sir, the main and the biggest avenue
which can absorb these two sections
of the society, very huge sections, is
agriculture. In agriculture, not only
seeds and fertilizers but also market-
ing facilities, storage etc. will have to
be thoughi of.
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Then, Sir, there is the Minimum
Needs Programme, in which, accord-
ing to the Plan proposals, more men
can be absorbed. And as described 12
the Fifth Plan, nine items were inclu-
ded in the Minimum Needs Program-
me. One was primary education,
which should be universalied. Another
was adult education. The third was
rural health. Then, rural water sup-
ply, rural electrification and housing
for landless labourers. Though pieces
of land were allotted to landless labou-
rers, houses were not provided for
them. Then, nutrition, environmental
improvement and lastly the question
of urban slums. These are the items
which were included under the Mini-
mum Needs Programme in the Fiflth
Plan. And the present Plan suggests
maximum allocation on these items,
which are for rural development. So
the strategy which Mr. Pranab Mukh-
erjee was enquiring about is already
suggested here in the Plan. This is
the strategy. One is the rural front
under which all these items are there—
agriculture, its ancillaries and the
minimum needs. Then there are cer-
tain problems which require the atten-
tion of the planners and the National
Development Council for the proper
or successful implementation of this
Plan. As it is suggested, during the
five years of this Plan, we will be
spending not less than Rs. 1,16,240
crores, which comes to Rs. 23,148
crores every year, to Rs. 1,937 crores
every month and to around Rs. 64 to
Rs. 65 crores daily. Now, if this much
money will be spent and if simulta-
neous growth will not be there, if
simultaneous economic development
will not be there, then there is every
chance of inflation. So the Govern-
ment will have to take care of this
aspect. So, they have  suggested,
through the rural economic program-
me, cottage industries, village indus-
tries and small-scale industries, on
which they have given the maximum
emphasis.

Then they will have to improve ‘he
administration from the State level
to the district level, to the block level,
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so that the implementation is proper-
ly done. The present administration
will not be sufficient because this Plan
is practically double the Fifth Plan
and the allocation is 46 times more
than the First Plan. So the machinery
to implement it also will have to be
adequate.

In regard to social welfare ete., I
fail to understand how the programme
of prohibition has escaped the sharp
eye of the Prime Minister. Unless
and until that is linked with the co-
cial welfare programme, whatever will
be achieved will not be beneficial to
the people. Here i a very small re-
ference to it. I will quote it and finish
my speech. The small reference is
regarding the prohibition programme.

“Sustained educational program-
mes through mass media to mould
public opinion in favour of prohi-
bition will be undertaken. Volun-
tary agencies and local bodies like
Panchayati Raj institutions will be
associated in the implementation of
this programme.”

Sir, this is the Sixth Plan, and it s
as if we are geoing back because in
those days the Government had only
lip-sympathy towards the prohibition
programme. But this Government 1¢
committeqd to it. They have under-
taken the programme to be completed
within four years. And this is the
importance they have given to it in
this Plan. Sir, in the Third Plan they
had said:

“Proposals relating to the pro-
gramme for prohibition were re-
viewed in the Second Plan. It made
suggestions regarding discontinuance
of advertisements ang stoppage of
drinking in public premises and at
public receptions. Several State
Governments have taken measures
placing restrictions on public drink-
ing and have declared dry areas and
increased the number of dry days.
Steps have also been taken to
encourage goft drinks. The Central

Committee. . .ete. ete.”
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While so much importance was given
in the Third Plan, in the Sixth Plan
it is, we see, practically nil though
this Government ig committed to it.

So, while concluding, I will say that
in order to make this Plan a success
there must be involvement of the
people, because our basic philosophy
is democratic planning. Involvement
of people should be there at all levels,
not only in Parliament, in both Houses
but also at the university level among
the students, at the district level, by
different public institutions, different
political parties. They all should
discuss and deliberate and then you
should finally come to @ decision. The
form of the Plan should be go deve-
loped that it becomes a national plan,
so that it is acceptable to everybody,
so that it goes not become a plan of
the Government; neither does it re-
main a plan of the party concerned;
so that it becomes a Plan of the whole
nation. And if we can implement this
within a period of one year or two
years from the start when it gtarts
reaching the last villager, especially
the backward areas—that is, the
Scheduled Castes @and Scheduled
Tribes people—then only will the
fruits of planning be reaching them.
In case you have any differences of
opinion, you shoulg thrash them out
here. Bu{ after we pass this Plan, if
we try to place hindrances in the im-
plementation of it, we will only be
doing a great disservice to the nation.
With these words 1 welcome this Draft.
After proper consideration at all
levels, after discussion and delibera-
tion at all levels, it will go before
the National Development Council,
and, if possible, it should finally come
before Parliament again for recon-
sideration so that we okay it ang it
goeg for implementation.

SHRI SANKAR GHOSE (West
Bengal): Sir, it is good that the
Prime Minister has presented the Plan
for consideration of this House. The
Plan should be a charter for the pro-
gress of the entire nation. It is
essential that this House considers this
Plan very carefully and because it
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concerns the nation, the debate has
to be non-partisan; the debate has to
be non-political; it has to be a debate
so that the hopes and aspirations of
the people can be reflected in the
Plan. And I welcome this initiative
taken by the Government for con-
sideration of the Plan because there
are certain grave distortions that have
taken place in the Plan that has been
presented, certain serious deviations

from nationally accepted policies;
there has been some attempt at
devaluing our basic goals. Therefore,

I welcome thig discussion.

There has been a lot of talk about
changing the priorities of the Plan
and this talk has concezled the basic
failure of the Plan; that js to say, this
Plan is not commensurate with the
needs ang aspirations of the people
and is too small, taking the objective
considerations existing today. Today
there are three factors, which are
mentioned in the Plan document itself
which enable us to take a big leap
forward. The first factor that has been
mentioned is that a savings rate of
19.8 per cent—about 20 per cent—
which was the planners’ dream, has
been achieved. That is the first posi-
tive factor. The secong positive factor
is that we have a massive foodgrain
reserve and an unprecedented stock of
foreign exchange reserves. The third
factor which the Plan document reciteg
is that there ig sufficient unutilised
capacity in industry so that with small
investment we can achieve large
results. In this situation the small
Plan that has been presented is a
timid Plan; the Plan lacks vision; the
Plan lacks imagination. A small Plan
can satisfy only the big people, but
the poor people are the persons who
can least afford a small Plan. The
maximum we can to get shoulg be
the minimum :hat we should attempt
to do now.

What has been the experience? In
the First Plan the outlay for the
public sectpr was below Rs. 2000
crores. The Second Plan was about
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Rs. 4,600/. crores. Double. The

Third Plan was a little more than
Rs. 8,000/~ crores. Again double. The
Fourth Plan was more than Rs. 16,000/~
crores. Double. The Fifth Plan
originally was more than Rs. 37,000
crores—more than double. Later at
the final stage it was Rs. 39,000 crores
and with inventorieg it was Rs. 42,000
crores. The step-up was 160 per cent.
What is the step-up in this Plan?
From Rs. 42,000 crores, the increase in
the Plan is upto Rs. 69,000 crores.
The step-up ig a little over 60 per
ceni. Last time it was 160 per cent
and now it ijs only 60 per cent. This
is m very small step-up.

In 1976-77 the rate of increase in
the Plan outlay was 31 per cent. The
next year the jncrease was 27 per cent.
What is the rate of increase in the
first year of the Sixth Plan? Only 17
per cent. Sir, a Plan should take the
nation forward. The Plan should not
make an attempt to Jecelerate the
progress of the economy. Ag I said,
there are positive factors such as 20
per cent increase in the savings rate
which is the planners’ dream, our food-
grains and foreign exchange reserves .
and lastly unutilised capacity in the
industrial gector. When the nation is
poised for growth, if we have 3 small
size of the cake and then divide this
cake among Sso many claimants, then
there will not be much development.
It is for this reason that there should
be a fresh look on the question of the °
size of the Plan.

The Government gshould not fail
utterly in the matter of mobilising
resources. Jf we do not mobilise
sufficient resources in all sectors, the
result will be disastrous. So far as
the estimate of savings resources is
concerned, in the household sector it
is 14 per cent, at the beginning of the
Sixth Plan and at the end of the
Sixth Plan they gay that the house-
hold savings would also be 14 per cent,
It is under-estimated. There has to
be a ~ror~ me-agement of the
economy by which we can generate
resources because our poor people
cannot afford to have a small Plan.
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Only people with vested interests can
have a gmall Plan. As I gaid, all the
present conditions are favourable.
Today if we have been able to control
inflation if we have foreign exchange
reserves ang if we have foodgrains
reserves, then the savingg should take
a leap forward and the plan should be
big. This is about the gize of the
Plan.

What about growth rate? Growih
rate is linked with the size of the
Plan. The growth rate is 4.7 per cent.
Last year it was 6 per cent and they
say that an average between 3.2 per
cent to .8 per cent growth rate has
been achieved in the Indian economy.
But whent you have all these favour-
able factirs, should you not have a
higher growth rate than a mere 4.7
per cent? They say in the Plan docu-
ment that the growth rate is some-
what on the low side because it is not
55 per cent, But they say in one
place of the document that later on
if considered necessary they will
revise it. In another place also they
say the same thing. Sir, Plan is not
something which ig formulated only
on the basis of past performance.
There is an element of challenge in
the Plan. The ultimate object is to
see that the nation strains its re-
sources—fnancial, physical and
psychological resources—to take the
country forward. This approach to
the growth rate has beepn influenced
only by the past experience and there-
fore you have decided to go slow.
Thig is a timid approach; this is an
unimaginutive approach ang it is the
approach of an old @and tired man.
The nation needs a bold, dynamic and
vigorous approach which is warranted
by the objective conditions existing in
the country. That is with regard to
the growlh rate.

Along with the growth rate, there
is the concept of the Rolling plan. If
it is intendeq to change the priorities,
vou can change the priorities within
the framework of the existing Plan.
If it is intended to bring out a mid-
term review or annual review, you
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can have jt within the existing frame-
work. This Rolling Plan concept is
something which was thrust upon the
Planning Commission because the
statement made by the Deputy Chair-
man of the Planning Commission
makes it clear that he does not support
the Rolling Plan fully.

The statement made by
3 PM. Shri Raj Krishna, I think

was a qualified kind of sup-

port. in the Planning Commis-
sion, we have people who are dedicat-
ed, who are devoted, who are efficient
and who can deliver the goods. But
they should not be restrained by this
kind of pulls and ©pressures. The
concept of the Rolling Plan was foisted
upon them and :hat was a kind of a
fiat on them. That was the first assault
on our planning process.

What do we find today? When the
Janata Party came to power, the first
thing they said was that the Planning
Commission would become a part of
the Finance Ministry. That was the
first assault on the planning process
in the country. Then they said that
planning would be indicative planning
and the Planning Commission would
only make mid-term projections and
would not be concerneq either with
the project appraisal or with monitor-
ing or with implementation. They
said that it would, on the other hand,
be a sort of indicative planning. If
the idea behind the concept of the
Rolling Plan js that we do not have
any fixed targets and everything would
be flexible, then there will be no
incentive ang there will be no accoun-
tability. Sir, mid-term appraisals,
annual appraisals, reviews—all these
are needed and all these are necessary
and the right type of mechanism
should be provided for that. But if
the jdea behind the Rolling Plan is
not to introduce flexibility, but really
to remove accountability first and
then to remove the restraints on plan-
ning, then it would be a dangerous
thing.

The Administrative Reforms Com-
mission had said that the idea of Rol-
ling Plan will introduce confusion.

A
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From all the statementg made by the
Planning Commission and the wother
Ministers, we have not had any idea
.of what g Rolling Plan is. They have
said that it is not this, it is not that—
“Neti, neti”, that is, not this, not that.
"Therefore, this concept of an indica-
tive Plan for the couniry is akin to
the old concept of a working plan.
So, the first assault is on the planning
process. The second attack was that
the project appraisal and monitoring
should be taken away from the Plan-

ming Commission, .

What has happened now, Sir? In
respect of the Rolling Plan, it has
been sald that every year you have a
Five Year Plan. What js the position
for this Plan? In this document, it
explicitly and
clearly that they have not even given
the Annual Plan for the five years
for which this Plan is presented.

The Rolling Plan concept ic a more
complicated concept. Every year,
when the first year goes, there is a
Five Year Plan for the next five years,
But, Sir, in this Plan document, it is
said that they have not been able ta
prepare the Annual Plan for the pext
five years covered by the Plan. But
even then they are talking of Rolling
Plans and they talk of review imme.
diately after a year ends. What you
need ig sophistication in the collec-
tion of data, in the analysis of data.
Do you have that? So, Sir, if the idea
of a Rolling Plan is really to weaken
the planming process, really to make
our planning indicative planning and
not an operational planning, really an
assault of the vested interests gn our
planning process, an attempt to take
the couniry back to the free enter-
prise economy, an attempt to ensure
that the public sector does mnot have
commanding heights, then. Sir, I sub-
mit that every Member of the House
should resist that attempt. (Time
Bell rings). Sir, 1 have not even
faken ten minutes.

Now, so far as the declared goals

. -are concerned, that is, their goals with

-regard to employment and with re-
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gard to rural development, I wel-
come those goals. But does the Plan
contain the policy instruments needed
to remove unemployment within the
next ten years? One year has already
gone, In the organised sector, unem-
ployment hag increased by 12.5 per
cent. This is from the official docu-
ments. Now, so far as the position in
the Employment Exchanges is con-
cerned, in October 1976, the number
of persons registered with these Ex~
changes was 9.5 million and in Octo-
ber 1977, that is after one year, it
was 10.8 million, that is, a 125 in~
crease in unemployment. I would
have welcomed if this Plan document
contained some formula for the remo~
val of unemployment. Bui{ what it
containg is only data about unemploy-
ment, only projections akout unem~

ployment but no unemployment
removal programme. Sir, the Maha-~
rashtra Employment Guarantee

Scheme is not even touched with a
pair of tongs because it is a scheme
of the Congresg Government and they
do not want to introduce that scheme
even with certain refinements and
corrections and modifications. Simi-
larly, the Rural Production Programmse
and the special Employment Program-
me of the West Bengal Government
they do not want to touch at all be
cause they were the results of the
policies of the Congress Government
I can understand if they had som

other employment programme. The;
say: no. we do not believe in an
crash employment programme. Thet

you must have a large size plan b;
which, through the planning proces
you can tackle unemploymeny. D
you have a large-size plan? The Fift
Plan had 160 per cent increase in th
public sector, You have 60 per cer
increase for the public sector. Hos
then can you solve the unemploymer
problem? 'There is no significant ir
crease; there is mo scheme of emplo;
ment, - .

What about the small-secale secto
They want {o give emphasis fo
Good. But what is the allocation f{
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the small-scale sector? So far as the
small-scale sector is conceraned, the
allocation is 2 per cent of the Plan
funds. Just 2 per cent. What was
the allocation for the small-scale sec-
tor during the Second Five Year Plan
when the Mahalanobis model was
opgrating which is now being attack-
ed as a capital-intensive model? It
was 3.8 per cent. What wag the al-
location for the small-scale sector dur-
ing the Third Five Year Plan? It
was 2.8 per cent. Now, for the small-
scale sector there is an allocation of
only 2 per cent.

Sir, apart from the Plan funds what
is the allocation for the small-scale
sector so far as financial institutions
are concerned? After the Baratwala
Committee was set up in June 1977,
there is an embargo on further ex-
pansion of rural banks. TUnless you
extend financial assistance to the
small-scale sector, how do you deal
with the small-scale sector? There is
no policy instrument for the small-

 scale sector.

What about the priority so far as
agricullure is concerned. For agri-

- culture, in the Fifth Plan the alloca-

tion was 11 per cent. What is the al-
location for the Sixth Plan? Twelve
point four per cent—1 per cent in-
crease. It is said that it is a radical
change in outlook.

Sir, apart from this, so far as social
services are concerned they say that
they will give emphasis on minimum
needs programme. Sir, so far as so-
cial services, which include education.
health, family welfare, backward
classes, etc., are concerned, the per-
centage given in the Fifth Plan was
15.8. In the Sixth Plan it hag dec-
reased to 13.5 per cent—2 ver cent
decrease. For transport—roads and
railways—with which the people are
concerned, the allocation in the Fifth
Plan was 17.6 per cent; now it hag
decreased to 15.3 per cent.

So far as agriculture, irrigation,
flood control, etc. are concerned, even
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during the Fifth Plan the allocation
wag increasing. And now though Mr.
Charan Singh wanted 40 per cent on
agriculture. the allocation is 26 per

cent. The corresponding figure on
rural development during the Fifth
Plan was 37.1 per cent. Therefore,

there is mo bkasic change in priorities.

But some basic change has taken
place so far as our programme of in-
dustrialisation and modernisation of
the public sector is concerned. There
is a clear attack on our industrialisa-
tion; there is a clear attempt to slow
down the process of modernisation;
there is a clear weakening of the pub-
lic sector. Science and technology is
given the back seat. Sir, what is the
position so far as the industry is con-
cerned? There will be massive im-
ports of steel, non-ferrous metals,
fertilisers, etc. Steel we are produc-
ing. In certain sectors there is no
new start at all, go far ag this Plan is
concerned,

So far as industry is concerhed,
there are two aspects: management
and labour. So far as labour is con-
cerned, there is only one page given
in this Document. So far as the work-
ing class is concerned, there is noth-
ing. What about workers in the agri-
cultura] sector—small farmers, margi-
nal farmers? There is only one page.

So far as industries are concerned,
basically there will be no expansion
in coal mining. petro-chemicals, ce-
ment, engineering, iron ore and paper.
But there will be massive imports of
steel, non-ferrous metals, etc. Sir,
Indias is the tenth largest industrial-
ised country. India is the first indus-
trialised country among developing
countries. India is the third largest
country in scientific and technological
man-power. All these are achieved
becauge of the vision of the Indian
nation and because of the importance
they had giyven to these things.

Agriculture and industry is inter-
dependent. Here the plan document
says that agriculture and light indus-
tries will be entouraged. The Clay

Tt
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Committee, Foreign Affairs Commut-
tee of the United Stateg said that no
foreign aid should be given to India
if India choses the path of industriali-
sation which it enables it to produce
goods which will compete with the
goods of foreign countries and mations.
1 think there are contradictory pulls
and pressures. This plan document
is a contradictory document. The
Planning Commission, it is clear,
triedq to resist the pressures and
pulls. They have succumbed to some
extent gng they have resisted to a
certain extent. There is need for a
vigilant public opinion for ensuring
that there is no retreat from our
commitment to a complementarity
between agriculture and industry,
from our commitment to industriali-
sation, from our commitment that
the public sector will have the com-
manding heights of the economy. If
we become merely an  agricultucal
country with light industries s¢ that
the post-industrial revolution coun-
tries, the western countries, will give
us manufacturedq goods and we, as
hewerg 0f wood ang drawerg of water,
will give them raw materials, then we
shall go back to the pre-industrial
era and we shall not be able to main-
tain our economic independence. Could
we preserve gur freedom in 1962 or
in 1965 or in 1971 if we had not built
up this industrial base? Sir, during
the Goa incident when Dulles gave
that threat, could we have preserved
our independence? When the Seventh
Fleet was in the Indian Ocean, could
we have preserved our independence
unless we had built that strong in-
dustrial base?

What ig the policy about the indus-
trial sector? About the industrial
sector, there is Mr. Charanp Singh’s
thesig which apparently the Plannin<z
Commission partly resisted and partly
incorported in this contradictory

Q\document. This document has 5 verv

neat, sophisticateq and computerised
analvsi's. Thig is one aspect of the
document. The other aspect is half-
bakeq theories. The thirgq aspect is
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plain hunches. This document repre-
sents a combination of gll kinds of
pressures. Certain statements made
in this document are such that they
will amaze the entire country. Sir,
at page 187, paragraph 12.30 it is
stated:

234

“Industries which are Dbasically
unviable or cannot stand up to
limiteq international compgtition in
certain gpecifieq product areas
which the liberaliseq import policy

wil] create will be alloweq to close
down.”

Sir, this is a planning document
under which, under pressure, it is
being 'said that our Indian indust-
ries will be alloweg to close dJown and
foreign industries, foreign competition
wil] be encouraged. Sir, ig this the
industrial policy of a developing,
broud and an advanced nation? (Time
Bell rings) Sir, there is another state.
ment in this document which says:

“Where there are substantia] eco-
nomies of scale, the policy of frag-
mentation of capacity in the interest

of .av'oiding monopolies....will be
reviewed.”

Again, Sir, we are reviewing our
policy zbout monopolieg because of
the pressure that is there. Now mono-
policies will be encouraged,

. foreign
multi-nationals will be

allow-

-ed to come in, public gector will be

denigrateq ang public sector will be
denuded of funds and we shall have
a purely primitive agricultural nation.
In that case, we shall not solve our
problem of unemployment ang we
shall not have a self-reliant economy.

So far as foreign ajq is concerned,
the net aig is Rs. 5954 crores and the
gross aid is 8017 crores of rupees out
of Rs. 69,000 croves, Therefore, more

than 10 per cent foreign aig is there.

Therefore, thig discussion is necessary

because there js an attempt in some
parts of the plan document, not all,
to do all these undesirable things,

v
RS
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As 1 said, it is a contradictory
document. There are all kindg of
pulls and pressures. It is a compro-
mise document. But where there is
an attack on our planning, it shall
have to be resisted. In so far as it
denigrates the public sector, it ghall
have to be resisted. In so far as it
encourages the monopolies ang the
multi-nationals, it has to be resisted.
In so far as there is no concrete pro-
gramme for egmployment, it has to be
resisted. In g0 far as the allocation
of meagre funds by the public finan-
cial institutions to the small sector is
concerned, it has to be resisted.

Sir, the plan is nol 3 document
which is prepared only by economic
experts. It is not something which
has to do only with economic matrices
or equations for programming on
sophisticateq tools. The Plan must
express the hopeg anq aspirations of
the people. Its success will depend
to the extent that the energy and
enthusiasm of the people can be in-
volved in it. You cannot involve the
energy ang enthusiasm of the people
in a Plan which will encourage multi-
nationals or will destroy our public
sector or wil] weaken our economic
independence or will not give plann-
ing the role which from 1938 was
given to it, when the Indian National
Congress, under the Presidentship of
Netajj Subhash Chandra Bose, ap-
pointed a National Planning Commit-
tee with Pandit Jawaharlal Nehru as
jts Chairman. The nation is commit-
ted to planning and all this attack on
planning has to be resisted. The first
attack is to reduce the size of the
Plan, to gepress the size of the Plan,
to depress the growth rate ang with
this deceleration in economic  pro-
gress the size of the cake will not in-
crease. Sir, we cannot go back in
this way.

Sir, so far ag this Plan docu-
ment is concerned, we see that there
is not only an attack on certain as-
pects of our planning and public
sector, modernisation and  develop-
ment of science ang technology, but
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it hag also been clearly stateg that so
far as education is concerned, there
will be no fresh universities, there
will be no fresh schools. Thig has
been clearly stated. So far as . the
secondary schools are concerned, the

statement is very clear. At page 222
it is stated:
“While establishment of some

new secondary schools may be in-
evitable especially in backward
areas, the general policy to be ado-
pted is to discourage the indiscrimi-
hate opening of many hew secon-
dary schools...Most of this demand
should be met, not by establishing
new schools.”

Then, Sir, at page 223 in paragraph
14.21, it has been gtated:

“No new universities are provi-
deqd for in the Plan 1978-83. If col-
leges are to be get up, they would
be establishey with great restraint.”

Sir, we cannot go forward unless we
participate in the technological and
scientific revolution. Sir, we had
missed the industria] revolution. It
should not be said of us that we shall
miss the seconq scientific ang indus-
trial revolution also.

The Plan document must transcend
the party barriers because commit-
ment to the Plan ig not a commit-
ment o 5 Party. It is a commitment
to the nation. The commitment to
the Plan was a commitment before
our Independence, because we felt that
independence is not mere termination
of the British rule; independence was
an integral, complete concept which
included not only politica] indepen-
dence but economic independence
and social justice also. Therefore,
this Plan document has to be reshap-
ed. I hope that this consideration
which the Prime Minister hag asked
for js not a ritualistic exercise and
that they will merely say that there
hag been some consideration.

Sir, tthe National Dewvelopment
Council have not gccepteg this Plan.

"Five Year Plan 236
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For the first time, a Plan has been
returned by the National Develop-
ment Council. They have said that you
shoulg give greater emphasig to land
reforms. They have said that you
shoulg give greater emphasis to the

public distribution system. They have
said that you should have greater con-

trol over the private sector. All this
the National Development Council
have said. ‘Therefore, Sir, I ask the

Prime Minister—the Finance Minister
is also here—that the Government
should consider these matters very
carefully and reshape and recast the
Plan in such a way that the real hopes
and aspirations of the people can be
reflected in it. Thank you.

DR. (SHRIMATI) SATHIAVANI
MUTHU (Tamil Nadu): Mr. Deputy
Chairman, Sir, at the outset, I would
like to pay my thanks to my leader
Puratchi Thalaivar, M. G. Ramachan-
dran, for giving me this opportunity
to serve my people ang the State in
this august House of Rajya Sabha
where my revered leaders like late

Dr. B. R. Ambedkar and Arignar
Anna stood and fought for. Sir, I am
glad that my first speech in this

House is on the Sixth Five-Year Plan.
It is momentous for the rapig balan-
ced and integrated development of a
country. But, Sir, the time allotted
for the discussion of the vital sub-
jectg ig too short considering the cru-
cial importance of the Plan.

Sir, in the introduction, Mr. D. T.
Lakdawala says that “we will find
this draft of assistance ip promoting
a closer understanding of the pro-
blems that face the Nation at its pre-
sent stage of development.” What
are the problemg that we are facing
now? Ig it the problem to fill up rich
man’s belly? No. There are crores
of people who suffer without food to
eat ang clothes to wear and shelter
to live in. The poverty kills many
thousands and many of them are
daily dying. About 40 per cent of
the population lies below the poverty
line. The top few have cornered the
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country. It is said in the Plan. In
Outline: “The expansion of large-
scale industries has faileg to absorb °
a significant proportion of the incre-
ment to the labour force, and led in ~
some cases to a loss of income for
the rural poor engaged in cottage in-
dustries like textiles, leather, pottery
etc.” Sir, who are the people engag-
ed in these activities? Handloom
weavers are engaged in textiles; the
Scheduled Caste people are engaged
in tannery and most of the backward
class people are engaged in pottery and
due to mechanisation in ploughing, in-
come of most of the agricultural labour-
ers is reduced. No alternative employ-
ment is given to them. If the Plan holds
out a hope of a break-through in the
liveg of these unfortunate brothers,
then only we can say that we have
made an honest approach.

Sir, it is well-known that agencies
for implementation of these Plans
are mainly the State Governments
who are in the closest contact with
the people. Successful implementa-
tion implies the highest degree of
decentralisation of power and prompt
allocation of funds, supported by an
in-built device for concurrent moni-
toring ang evaluation of results. It is
also imperative that funds earmarked
for a specific objective should be uti-
lised for that purpose only and not be
subject to political and administra-
tive expediency. Some time back,
Central allotment of funds wag made
for particular purposes, in the frame-
work of the Plan. But now, Sir,
block grant is made. It ig my bitter
experience as a Minister for several
years in Tami]l Nadu that this gystem
of block grants leads to diversion of
funds by the Finance Department of
the State. For example, in Tamil
Nadu, 8% crores of rupees were allot-
ted in the Fourth Five-Year Plan for
the welfare of the Scheduleq Castes
and the Scheduled Tribes. But gur-
ing the thirg year of that Plan, the
then Education Minister, Shri S. S.
Ray, wanted an account of the ex-
penditure incurred by the States so
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far since the States had not utilised
the amounts according to the Plan,
except one or twg States. In Tamil
Nadu the thep Chief Minister, Mr.
Karunanidhi, who was ako the Fin-
ance Minister, gave a reply that be-
cause D2 per cent of the population
belong to the other Backwarg Class-
es, they had to meet the expenditure
for all the schemes, both Plan and
non-Plan. In spite of many instruc-
tiong from the Centre, that js, from
the Social Welfare Department, no
change was made. Sir, Rs. 16 lakhs
were earmarked in the Fourth Five
Year Plan for propaganda purposes
in relation to the removal of untouch-
ability. But unfortunately this was
diverteg to the Information and Pub-
licity Department and ne propaganda
wag done in pelation to the removal
of untouchability. I had to fight on
this issue. As a result, I was ousted
from the Cabinet. This was one of
the charges against Mr. Karunanidhi.
This is under investigation by the
CBI even now. 1 alsp presentegq a

memorandum to the then Prime
Minister, Shrimati Indira Gandhi,
who took action against the State

Government under article 339(2) and
this proved to be one of the main
reasons for the gismissal of the DMK
Government, as stated by the then
Prime Minister at a public meeting
at Maduraji in 1977, during her Lok
Sabha election tour.

Sir, I am referring to thig incident
not to claim any credit for the dis-
missal of a Government which was
breaking all the norms of Government
in which I, myself, hag been there
and had made gsacrifices for the for-
mation of the Government but to em-
bhasise my point that Plan allotments
for the welfare of the Scheduled
Castes and the Scheduled Tribes
should be earmarked categorically
and there shoulg be an overall super-
vision every now ang then in regard
to the utilisation of funds. Thig will
help to promote the welfare of the
Scheduleg Castes and the Scheduled
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Tribes according to the provisions

envisaged in the Constitution, namely
article 339(2).

The overall Plan size is Rs. 1,16240
crores out of which the Public Sector
outlay in Rs. 69,380 crores which repre-
sents an increase of 76 per cent over
the Fifth Plan outlay. As regards
resources, I find that the Plan
envisages a heavy dose of taxation:
Rs. 9,000 crores by the centre and
Rs. 4,000 crores by the States. As
things stand, I fee] propoundly scepti-
cal about the capacity of the people to
stand further taxation. The remedy
obviously lies in raising resources at
existing rates and waging a relentless
war against the tax.evaders, the
blackmarkeeters and the smugglers.
This is more easily said than done.
But it is an inescapable commitment
to the law-abiding citizens that no
longer the taxevaders, the corrupt and
the smugglers will be allowed to have
a field day.

Sir, I am afraid, a credit of Rs. 3,150
croreg for small savings and Rs. 2,950
crores for provident fund is far too
meagre for a plan of this magnitude.
There is ample scope for added recour-
ces under these heads provided the
community is galvanised and given a
sense of participation in this., a noble
adventure for building up of cur econo-
my. In this connection, 1T am cons-
trained to point out with regret that
a huge amount of provident fund
coniributions from private employers
have not been depositeg with the
Government. 1 am surprised that such
employers are practically scot-free
despite committing an offence under
the relevant Act.

L2

The credit of Rs. 5955 crores for
external assistance is rather large and
may cut into our tempo of self-reliance
unless the assistance is reaily and genui-

nely used for such technology and
skills we do not possess. The uncover-
ed gap of Rs. 2,225 crores looks

ominous from the point of view of its
impact on our inflationary economy,

f
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but need not cause alarm provided the
targets of production for various items
are purposefully attained.

As regards the outlay, I welcome the
increased outlay on Agriculture from
Rs. 4302 crores of the Fifth Plan to
Rs. 8600 crores, on Irrigation from Rs.
4226 crores to Rs. 9650 crores, on Ener-
gy from Rs. 10,219 crores to Rs 20.800)
crores ete. Of course, taking into
account the rise in population andg the
rise in price during the intervening
period, the increase in outlay may not
appear fo be considerable. But the
physical targets, namely increase of
foodgrains production from 121 million
tonnes  to 140.43 million tonnes,
cloth-sector from 5200
million metres to 7600 million metres,
electricity generation from 100 G.W.H.
to 167 G.W.H. represent desirable mag-
nitudes, well within the compass of
our achievement. What is of crucial
importance is that the projects should
be implemented with dynamism and
zeal without waste of time and money.
In this connection, let me sound a note
of caution that the proposed heavy
investment in agriculture should be
scientifically regulateq so as to benefit
a large number of small farmers and
that a handful of wealthy landlords
who control a disproportionately large
area of land get further enriched at
the cost of the really needy and weaker
sections, The need for land reform
need hardly be stated I should confess
my disappointment at the outlay of
Rs. 9355 crores on social services which
represents only 30 per cent increase
over the first plan, The impact of
Education, Health, Housing, Water
supply etc. on productivity is too vzl
known to need iteration.

It is vitally necessary that additional
funds should he found for thig impor-
tant sector of our development. Parti-

, cularly disappointing is the outlay of

** " Harijan ‘Welfare.

545 crores on Backward classes and
It is a mere Rs. 218
crores of increase. Considering that

the Harijans and- backwarg classes
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constitute nearly 80 per cent of the
population the outlay on their welfare
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will be seen to be far to meagre. I am’ .

sure that the Government can even

now revise their outlay so as to con-

form to the crying needs
weaker gections,

of ‘he

Before concluding, I would like to
lay stress on the imperative need for
meaningful 1mp'ementation of the
strategies evolved, so that the weaker
sections of society are enabled fo share
the fruits of an expanding economy.
The grants allotted for the welfare of
the Scheduleq Castes and Scheduled
Tribes should be earmarked and pro-
perly supervised so thatthe funds are

utilised purposefully ang not diveried.

SHRI ANANDA PATHAK (West
Bengal): Mr. Deputy Chairman, Sir,
the Sixth Five Year Plan which has
been presented here paints a very rosy
picture before ug as well as lists a
number of pious wishes. We do, not
find any clear-cut direction and reason
in it as to how they are going to imple.
ment it or how and in what direction
they wiil take the future economy of
the country. This is not clear.

In the perface to the Plan Outline,
it is stated:

“0o translate ...the goals of
social and economic policy prescrib-
ed in the Directive Principles of the

Constitution. ...intg a nationai pro. -

gramme based upon the assessment
of needs and resources.”

What are those Directive Principles?
As far as we know, these are—remov-
ing the disparities and inequalities;
removing unemployment; and work to
all citizens. There are so many other
things also. But what we find 1s that
after 25 years of planning and 20
years of Independence, the disparities
are widening more and more and un-
employment is rising rapidly. Despite
several Five Year Plans the number
of unemployed is growing rapidly. We
find that the rich are becoming richer
and the poor are becoming poorer. So

7



243 Motion re Draft

[Shri Ananda Pathak]

this is how they have implemented
these Directive Principles in practice.
More wealth has been concentrated in
the hands of a few people. All these
things are the result of planning be-~
cause the very process of planning
from the very beginning was faulty
and misdirected. That is why all these
things are coming out. Again, in the
outline it is stated:

“On the other hand the numbers
of unemployeq and under-employed
are still very high and more than
40 per cent of the population lives
below the poverty line.” .o

I would say that this is an under-
estimation of the gravity of the situa-
tion. As a matter of fact, the number
of unemployed has crossed the figure
of 5 crores and more than 70 per cent
of the population lives befow the
poverty line. These are the facts.
And yet time and again our Prime
Minister says that within 10 years
they will remove unemployment from
the country. How are they going to
remove unemployment? What are
their plans? What is going to be the
way for doing that? We do not find
anything here. These are just pious
desires repeated every now and then
because in these about 14 months of the
Janata Government even a fraction of
the problem of unemployment has not
been solved. How can we expect that
within 10 years, all the 5 crore un-

employed people will be provided
employment?
Apart from that the Government

and the peopfe who are at the helm of
affairg attribute all the blame for all
the ills to the previous Government
and they say that they have inherited
this from the previous Government.
But we say it is not the thing. In
reality the path followed by the previ-
ous Government seems to be followed
by them also. They are doing exactly
what they were doing. There is no
change at all. Therefore, attributing
the blame to others’ shoulders and
making others scapegoats cannot help.
The basic thing is the path they are
following. The moot question is whe-
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ther in today's context the path of
capital development wilf help our
country, whether it will take our

country forward to the desired goal
But with the path they are following
we find they cannot take the country
forward to the desired goal of socia«
Tism. Therefore, we cannot support
what they are repeatedly trying the
people to believe in.

Another main point is this. India
mainly is an agricultural country. Eigh-
ty per centiof its population lives 1in
villages and depends on agriculture.
But what is happening? Our rural
economy has been shattered. The en-
tire economy is in the grip of monopoly
land-holders, moneylenders, zamindars
and other vested interests. I do not
fing them prepared to have a grip
over this thing. We do not find any-
thing in this plan. Without breaking
their grip how can we take the rural
economy forward?

You say you are going to spend a 10t
of money for rural development.
But without breaking this vicious cir-
cle, without effecting land reform,
without giving lang to the tiller the
poor peasant and agricultural labourer
and without changing the basis and
relation of production, we do not know
how by onfy spending more money the
rural economy will develop. We can-
not understand that.

From the Reserve Bank report we
find that 80 per cent of the lower
rung of the people have assets of 0.1
per cent. The upper 10 per cent. have
assets of more than 50 per cent. So
whatever money you invest for further
developing the villages, without the
basic change, as I stated just now,
without complete elimination of land~
lordism, without breaking the power-
ful vicious circle you cannot improve
the 1ot of the poor people these people
cannot get the benefit of irrigatiog
facilities, bank loans, power supply and
other facilities as we stated. Therefore,
if you want to improve their lot if you
want to invest more money on rural
economy, first of all, you have to bring
about these basic changes otherwise it
will not help. That is my view.

i
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In the villages what do we find?
When there 1s harvesting we find that
the blackmarketeers and money-lend-
ers suddenly bring down the prices and
the producer does not get a remunera-
tive price for his product. He does not
have any marketing facility himself.
Therefore, these people suffer. They
take everything in their hand and sud-
denly raise the price. Therefore, with-
out breaking their monopoly what can
you do?

0o i

Without doing this you canno{ have
any development of the rural economy.
I hope the leaders of the Janata Party
would seriousty think over this matier
and basically change the thing.

You are talking about unemploy-
ment and investing so0 much money in
the rural areas for cottage industries,
this and that. But, first of all, as I
have already stated, basic land re-
forms have tg be effected and, by that,
land should be distribuled to the til-
lers, the poor peasants. Once their
purchasing power impraves, naturally
they will come to the market and pur-
chase our industrial products. By that,
those industries which are moribund
at present will be reopened and when
the condition of the rural people im-
proves, more industiries will be re-
quired, By that we can provided em-
ployment opportunities in the rural
areas as well ag in the urban areas.
That is the path, that is the way.
Without doing this if you think that
by only pumping more money you
can change the lot of the poor people
in the rurali areas, it is not correct.
What do we find in the industrial
sphere today? As the crisis is deepen-
ing and the market is deteriorating
there is no scope for further expan-
sion. That is why many industries
are closed and accumulation of indus-
trial products is there. These are the
reasons why our industries are suffer-
ing. Therefore first we have to create
the market and that can be done only
through basic land reforms. It is only
when the lot of the people in the rural
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We can have an
industrial pro-

areas improves that
easy market for our
ducts.

What 15 the picture now? Ali these
industries are in the hands of big
monopoly houses and they have be-
come so powerful that without bring-
ing about basic changes we cannot
go forward. It has been admitted
that there has been more concentra-
tion of wealth but what are you
going to do to break this concentra-
tion? You are only posing the prob-
lem. But if you do not suggest any
solution or take any action and if you
merely pose the problem this cannot
be solved. In the last Five-Year
Plan period they have increased the
rate of production at the cost of the
common peopie and now they are try-
ing to hand over the market to sour-
ces outside the country. We find that
instead of subsidising the poor people
and supplying them commodities of
their  day-to-day requirement at
cheaper rates, the Government is
encouraging these companies to export
and increase their profits. That is not
the way to solve the preblem. There-
fore, we have to create our internal
market by land reforms in ihe rural

areas and improving the lot of the
rural people.
Now, what do you find? The big

capitalists and monopolists are colla-
borating with the multi-nationals and
they are having agreement in many
spheres; and they are very much in-
terested in re-orientation of our domes~
tic as well as foreign policy to suit
their interests. That is why we find
there is a serious danger to our demo-
cracy to our independence and to our
self-reliance. 'Therefore, we are all
along warning the Government of
these dangers. It is for the leaders
of the Janata Party to consider this
matter seriously and find a way out;
otherwise, things ‘would go on like
this. On the one hand, in the indus-
try the grip of the monopolists, the
big capitalists and *‘he multi-nationals
is growing day by day. On the other,
in the rural areas, we find that the
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‘landlords, the moneylenders and the
vesled interests are holding their grip
tightly and are exploiting the people.
To get rid of these things there 1s
nothing in the Plan. We do not find
.any ditference in approach after going
‘through the Draft Plan. Whether in
the planning process or in the imple-
mentation of the Plan, the same things
‘were there during the previous admi-
nistration alse. Now also, what is the
-guarantee that the planning process
*will succeed? The same outlook is
there. There is no difference, there
s neo change in outlook. Therefore
A4he outloox which they are adopting
is not keeping up ‘with the pace of
-rapid changes all over the world in
.all walks of life of the people and also
‘in the life of our nation. If we do not
‘keep these things in mind, we cannot
succeed. Again, regarding implemen-
tation, from the very beginning, from
the stage of framing a Plan, the peo-
ple at the grass-root level have to he
taken into confidence. That is. what-
+ever you plan, ycu have to see that
it ig discussed at the village level, at
-the panchayat level and thereafter at
-the block level, the sub-divisional level,
-the district level; and then discussion
takes place in the Assemblies: then
it comes fo the National Development
Council, the Planning Commission and
finally to Parliament. In this wayv, if
you start having the participation of
the people in the formulation of the
Plan, then only will you have a very
right atmosphere for implementation.
“Therefore, I would like to say that,
unless these things are done, the prob-
lem would not be solved. The Draft
Plan, therefore, should have been sent
to the grass-root level and there 1t
should have been processed at differ-
ent levels, Then the people could
have got the opportunity to make con-
crete suggestions and we could have
made very good planning which
would have taken the country to the
path of socialism. .

Although we havein the Preamtle
of our Constitution the word ‘“‘social-
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ism” inscribed, with the way they
are moving, can we reach ¢g that
goal? We cannot. That would ruin
our economy, that would ruin our
country. That is the state of affairs
today. Therefore, I woulg like to
request them to change their outlook
and to reorient the Plan in the new
perspective that we are trying to put
forward.

Sir, now, first of all, what is the
resource Iobilisation? In regard to
that, they have said that they will
impose new taxes of Rs. 13,000 crores,
out of which Rs. 9,000 crores will be
imposed by the Central Government
and another Rs. 4,000 by the State
Governments. But, just now, an Hon.
Member asked whether any  State
Government 1s in a capacity to im-
pose further taxes. It is not possi-
ble because the people in gifferent
States are so much over-taxed that
they are not able to pay anv more
taxes, nor will the State Governments
be prepared to impose more
taxes. That is not the way. There
are wayg if you want to have new
orientation gnd want to have resour-
ceg for the development of the coun-
try, for the progress of the country.
There are other gources, ather alter-
natives, The other alternatives are:

(1) Nationalisation of the big in-
dustries owned by the big capital-
ists and monopolists. Let us say
good-bye to the multinational cor-
porations and let them have no
place in our country.

(2) Confiscation of all the foreign
monopoly capital. By this way we
can get abundance of money for
the development of our country.

(3) Moratorium on the payment
of zll foreign loans so that we can
have enough money for our plan-
ning.

(4) Stoppage of repatriation of
money out of the country.

(5) Utilisation of the richest man-
power so that we will have the
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greatest force for the implementa-
tion of our Plans;

(6) Implementation of the
reforms.
and

land
That I have already said;

(7) Setting up of basic
iries.

indus-

These are the ways by which we
can rejuvenate our economy and
take our economy forward.

They have stateg that they will
have rolling Plan. I do not under-
stand that,

MR. DEPUTY CHAIRMAN: Please
resume NOw,

SHRI] ANANDA PATHAK- I do -ot
know whether it is on an experimen-
tal basig or not. After one year they
will again have a new thinking. That
means, what will happen after that?
Will it be a Plan holiday or what?
There is a pressure coming from the
monopolists and the multinations to
give the go bye to the planning. If
that happens, I think, there will be
a disaster to our planning and to the
future of our country. Therefore I
would like to say that there is no
clarity in the concept of the rolling
Plan. We do not understand that.
There are the things. Therefore I
would like to say that if our econo-
my is to be taken out of this crisis
and the grip of the monopolies and

. taken forward you need an entirely

new orientation new outlook and new
thinking.

MR. DEPUTY CHAIRMAN: That
will do. Please conclude.

SHRI ANANDA PATHAK: Other-
wise, we are doomed to failure. What
will happen in that case? With these
words, I conclude. Thank you.

4 P.M.

SHRI BHUPESH GUPTA: Sir, we
have had so far five Five Year Plans.
If you leave out the First Five Year
Plan, which wag really no Plan at all
but a collection of some projects and
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programmes, this Draft Sixth Five
Year Plan is easily the worst of the
kind. Well, Sir, this draft document
enumerates a number of failureg and
shortcomingg of the previoug Plans.
And with many of these criticisms,
made on this score. I am in agree-
ment. But what is surprising is that
having made some valid criticism of
the previous Five Year Plans, as if to
draw some political advantages out of
it, the preseny Government or the-
planners totally ignored drawing any
lesson from the past experience. This,
however, is not accidental if we have
in ming the current thinking in the
Government its projection of varous
economic policies and its attitude to-
wards the various classes in society.
The present Governtrent, being biased
in favour of the worst exploiting
elements, the monopolists and the
landlords would naturally, when it
comes to planning, look after their in-
ferests more than those of any other
section of the community. Ahq that
is what they have done.

250

As a result—before 1 deal
with various aspects of tre
planning—we find the following

very visible things in the draft docu-
ment. Self-reliance as a national gb-
jective ig all but given up. The need
for structural changes in the econo-
my. the need for which we
have been keenly feeling all
along is not even acknowled-
ged. As far as the building of a mod-
ern industrial economy is concerned,
it is left entirely to the tender mer-
cles of the private sector, the mono-
polistic and other elements, in  the
name of giving so-called primacy to
agriculture. The public sector is ig-
nored or, if not ignored technically,
is given a back seat and is sought to-
be really scuttled.

Now, Sir, coming to agriculture or
the rural sector, about which there is
so niuch eloquence on the side of the
Government, all that we find is that
there is a higher provision of outlay,
but there is no promise whatsoever
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that there will be radical structural
changes in agriculture ke way of faith-
ful and vigorous implementation wof
the ceilings and other land reform
measures. Sir, in the Plan we find
thay the proposals for raising revenue
are all girected against the masses and
the working people, while the bene-
_fits of planning and development,
whatever they are, will go to the
" exploiting  classes. Benefits for
rich and the burdens for the
poor—that is the philosophy of the
planning that we have before us to-
day. Development is literally robbed
. of all ity gocial objectives—the objec~
tives of social justice, reduction in the
income disparities, raising of the
level of living standards. All are
given a go-bye. Those are all some-
thing which is not likely to happen
under this planning. Naturally all the
worst featureg of capitalist planning
are aggravated in this planning, under
this Plan, and put forward
with a vengeance. That is the procla-
mation of the Sixth Draft Five Year
Plan. I am not one of those who be-
lieve that proper, good, planning can
ever be possible in the interests of
the working people in full measure
within the framework of capitalism,
But whatever little possibilities were
there of advance or of improvement
or of doing some justice to the down-
trodden, exploited, masses, those pos-
sibilities have been choked and stifled
at different points of this Plan, This
is ancother aspect of it.

Tgo illustrate this conclusion I should
like to take the major itemg of the
Plan one by one. Take the gize of
the Plan. Now it may appear that
the Plan Outlay is quite substantial
because it ig shown that the Plan
Outlay will be of the order &f Rs,
69,380 crores, in the public sector. The
amount may seem quite big. taken as
it is, compared to the last Plan which
was of the order of Rs. 40,000 crores.
Well, if you take the Fourth Plan
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inte account, you will find that under
the Fifth Plan the public sector out-
lay was more than doubled, because
under the Fourth Plan the public sec-
tor outlay was Rs. 16,000 crores.
Therefore, the present increase, if you
take the rate of increase, is much
lower than the rate of increase that
took place from the Fourth tg the
Fifth Plan, Therefore, even on this
score, the Government cannot claim
any kudos from anyone. Besides there
is the problem of prices. The prices
will go up. The physical size of
the Plan that is, the size intermsci
the physical targets of the Plan—the
size—will be lower, as we all know,
as we have past experience in this mat~
ter. Therefore, let us not talk much
of the size of the Plan as far as the
public sector outlay is concerned.

252

Take another aspect of it—the rate
of growth. It has been admitted on
all hands that for keeping the popu-~
lation at the present level of living,
taking intp account the growth in the
rate of populalion, we need at least
6 to 7 per cent growth, This was
said even when the Second Five Year
Play was being formulated, and I
remember, Pandit Jawaharlal Nehru
wag cne of those who stressed tho!
point at that time at various meetings
with the leaders of the Opposition
that at least we must have 6 per cenf
growth in order to maintain the exist
ing living standards of the people
The Janata Party, in its election ma
nifesto and other public pronounce
mentg promised a 7 per cent rate o
growth. But the Plan provides fo
4.7 per cent rate of growth. Well, i

this rate of growth is t
be relied upon then we shoul
be ready for a fall  in  th

living standards of the masses gene
rally speaking, even without takin
into account various other factor
Therefore, we are not planning for
rise in the living standards of th
masses, but we really are plannin
for a fall in the living standards -
the masses, according to the broa
computation and calculations of ftt
plannerg of our country. Evep the
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the planners say that this rate of 4.7
per cent growth will depend on whe-
ther conditions are better than tlLe
average. This stated in the Plan it-
self, Therefore, part of the planning
is left to what they call the rain God.
If the weather conditions are not good,
it will go down. You can understand
what the situation will be.

Similarly you find that in the in-
dustrial sector the rate of growth
is small. In the agrarian sector it is
small. It is bound to be so when tl.e
average growth rate is put at a lower
level. That is the minimum required
for keeping the people where they are
so far as living standardg are concern-
ed. T leave the rate of growth at
that. I need not dilate on that point
any longer.

Now I come to the question of re-
sources, Here, investment is very
much important and is, therefore, a
vital factor from the point of view of
raising the tempo of economic activi-
ty. The resources mobilisatron of
the Plan gives out not only the gene-
ral class approach of the present Gov-
ernment, butitg specific hostility :nd
animus against the toiling masses and
bias and servility in favour of ftke
exploiting classes, monopolists and the
rural rich in particular. The resour-
ces will be stepped up. Look at it
from the point of view of ratio of
taxes to the gross national income. It
is envisaged in the Plan that the pro-
portion will be raised from the pre-
sent, level of 18.4 per cent to 23 per
cent. It sounds very good. Whether
it will be possible, I do not know. I
have my own grave doubts. We are
concerned with the other problem as
to how they propose to raise these
things. The Plan itself clearly says
that the money will have to be found
from: commodity taxes. It is clearly
stated in the Plap document itself and
therefore you come across the provi-
sions for bus fare increase, postal
rates increase and elimination and
reduction of subsidy on food and con-
trolled cloth. These are stated in the
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Plan. Resources will have to be
found by attacking the living stand-
ards of the masses. You wiil be sur-
prised, Sir, that in the Plan document
itself, they very nakedly give up the
idea of direct taxes because they sav
that direct taxes have no scope. You
will find this on the appropriate page,
in the appropriate column, of the do-
cument itself, Then, Sir it gces on
to say:

“Indirect taxes have, therefore, to
play a major role in resource mobi-
lisation.”

These are the words in the Plan. In-
direct taxes have already reached,
even if you take the excise duty, about
five thousand crores oif rupeeg and
more of such levies will be put on
the people to raise the funds for the
Plan. This ig another serious aspect
of it. But what do you find about
direct taxes? They say that efforts
will be made ‘o reduce evasion, to
minimise evasion and vet we find
from the figures provided to us by this
Government last month and thig very
month that the 45 big monopoly hous-
es, the top business houses, have 1n-
creased their profits during the last
four years, not the last four years,
but between 1972 and 1975, both in-
cluded, by about sixty per cent or
more. Thig ig how they are increas-
ing their profits, If you take the
Tatas and their concerns, according
to the latest figures, their assetg have
gone up, between 1972 and 1975, to
Rs. 1760 crores. Now, if you take the
other families. then it will be some-
thing different. Full figures are not
available. This is from what they
have given. This is the position and
yet we are told that these sources
will not be taxed any more additional-
ly for the purpose of resource mobi-
lisation for the country. What hap-
pens to the constitutional commitment,
to the social objective of the Plan?
Therefore, Sir, when we do not mobi-
lise the resourceg from the rich, those
who are in a position to pay. vou havé
to take recourse to these measures and
you have planned for it already.
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These measures, as I will presently
show, are anti-democratic, anti-people
. and, generally, inflationary in charac-
~ ter. o

Sir, the Minister is sleeping. All
right. Let him sleep. Now, Sir, you
will find that thingg are given very
interestingly. They talk of deficit
financing, an uncovered gap of Rs.
2,226 crores, which does not sound
very much for a five-year period. But
this is not all. We know that deficit
financing exceeds in practice what is
envisaged. Leave aside that. Then,
public borrowing will be relied upon
which again would help inflation and,

then, gir, there is commodity
taxation. Therefore, commodity
taxes, deficit financing and public

borrowing will be the three pillars of
the resource mobilisation programme
all of which will lead to inflation and
strengthen the inflationary spiral and
two of which will definitely hit the
toiling masses of the country and the
common people of the country. This
is what ig called their resource mobi-
lisation, First of all, Sir, this would
be an invitation to the people to go
against any kind of planning and this
will not be an encouragemet to the
. people. Certainly, this isnot the way
to seek popular co-operation. Sir, this
© is ong thing. Secondly, this will create
social disparities and widen those dis-
parities instead of narrowing them
down. It will widen the gsocial and
economic disparities or inequalities, as
you call them, and, what js more,
these will generally distort the eco-
nomic development in a very wrong
direction. That is why the resources
mobilisation plan ig a very dangerous
scheme here. which is manifestly anti-
people, anti-democratic. This scheme
ig nothing new. Mr, Eugene Black,
who was Chairman or President of
the World Bank was prescribing
precisely this tvpe of resource mobili-
sation ag a kind of pre-condition or
condition for inviting foreign capifal
and foreign assistance from various
American agencies or authorities.

f
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Food subsidy will go. They are
against controlled cloth. In fact, the
production of controlled cloth is imade
responsible in this Plan Dcourent for
the milly going sick. Can you ima-
ging such a thing, Sir? Mills go sick
because of defalcation, mismanage-
ment, corruption, mal-practices ete.,
and here in thig Document it is said
that because of production of control-
leg cloth mills are going sick. Sir,
I am sick of this Government. . (Time

Bell rings)....Point by point I am ’

finishing,

Then, I come to the agrarian section.
We are all for building up our agra-
rian economy, from where we get al-
most 50 per cent of our national in-
come., Whg will be opposed g it? The
question is, how to reorganise it? This
ig the main thing. Here, Sir, the Plan
document provides some outlays. But
what are they providing for? More
tractors. They have given the figures
of tractors, how their number will be
increased. For whom? For capitalist
farmers for rich people, landlords and
and so on. Tractors are not for agri-
cultural workers and poor peasants.
Credits will go up? Where will the
credit go? Fifteen per cent of the
rural households own 66 per cent of
the total land. Credit will go to these
very classes, not to the poor, not to
agricultural labourers. Ag you have
seen from experience, inputs  are
meant for them. So far as agricul-
ture is concerned, they are helping
the landlords, the kulaks, the rich pea-
sants leaving the question of radical
agrarian reforms, implementation of
land ceiling, redistribution of land,
surplus land to agricultural labourers
and poor peasants. Therefore, Sir,
even the agricultural sector will not
be looked after. Sir, income dispari-
ties will grow, social gisparities will
grow, social problems will arise, un-
employment will increase, and so on.
Sir, for modern agriculture or agri-
cultural develorment of the kind that
vou envisage, you require an indus-
trial base and many other things. You
require an expanding industrial base.

e
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Where is it? The emphasis is un the
reduction of that base or freezing of
that base, at least to begin with.

Coming to industrial development, I
am perturbed. The capital goods that
we need for industrial development
will be imported more and more, and
not produced within the country. The
result will be neglect of science and
technology, neglect of scientific and
technological development. No won-
der, the CSIR is being treated in the
manner in which it has beep treated
in the recent months. We find that the
industrial sector, the public sector will
be given a relatively small share.
This is stated in the plan document.
I will read out just this portion. The
plan document says :

“While a substantial step-up in
the public sector investment Iis
planned the share of this sector as
a whole is expected to fall.”

Therefore, it is admitteg that the
share of public sector in the spectra
of industrial sector will decline rather
than rise. Where is the command-
ing height of the public sector?

The public sector is not given that
position. In fact, its position has been
brought down, really speaking. Who
will get the benefit? It is the mono-
poly sector. The planning is aimed
at promoting free¢ market economy,
free enterprise and all opportunities
and advantageg to the monopoly sec-
tor. Thig is another example of
planning. Therefore, this is
something which is most objectiona-
ble, Now about the small sec-
tor. Much is gsaid about the small
sector. It is said that production in
the small sector will go up from 6,700
crorag to 26,700 crores. But how?
Nothing ig laid down. There is no
control on monopoly. Monopoly will
have a free run of our economy. If
the monopoly is allowed to operate
freely without curbs and restraints
and with money going to them through
the banks and other agencies, the
small sector is sure to suffer.

The policy of Monopoly Capi-
tal is to grow by weeding out
407 RS—9
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the gmall and smaller indus-
iries to a relatively lesser position in
the economy. The plan is certainly in
favour of the monopolies and the share
and position of these smaller elements
who may be large in number will be
worse than what it is today and you will
not get the production of 26,700 crores
from the small sector. It requires
tfremendous expansion of the small
sector. How will it be possible? Then
there is the problem of marketing
If the living standard of the common
man is not raiseg at the consumer
level, how do you think that the small
sector can think when they do not nave
the market? Market means better
parchasing power with the people.
There is no provision for that in the
plan.

There is another important point
which T would like to raise. What I
have saig about the small sector
should be noted. Then unempioy-
ment is another major factor, another
major problem along with the pro-
blem of poverty. 21 million people
are unemployed today. Even accord-
ing to the Employment Excange
registers, the number is 10 million

people out of which 53 lakhs are
educated unemployed. What is the
projection of the plan? What do we

get from  the plan? They
say that in the five-year period ahead,
29.5 million people will enter the
labour force. But these are assump-
tions. They think they can provide jobs
to 30 million people. We have heard
such things before. The assumption
is that some how or the other, they
will get jobs. There is no planning
at all for this. Itis said that a little over
27 million people will be provided work
in agriculture or they will get jobs in
agriculture and the remaining 2.
million or so will be absorbed in the
organised sector. And, even when you
come to the organised sector, the public
sector is not taken as a major force
of providing employment potential.
It is the private sector which is look-
ed upon ns a force which will create
employment opportunities. We gare
not going to have that,
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Even  after saying all these
things, this Plan document it-
self says that the number of
graduate unemployed persons
in the next five years will be doubled.
It is the language of the Plan docu-
ment. It says the number of un-
employed technicians and engineers
will increase. Therefore, it waves the
white flag even before the plan is
launched and says that insofar as the
educated unemployment problem is
concerned. the problem will be aggra-
vated. Sir, you know very well that
unlesg the public sector grows, un-
less the agrarian reforms are carried
out, the massive and staggering pro-
blem of unemployment will never be
solved.

Coming to the problem of poverty,
the Plan document notes that 46.53
per cent of the population live below
the poverty line, and having noteq it,
it says that they wil] reduce the per-
centage—of the un-fortunate people—
to 37.95 per cent. How they will do
so, they do not say. On the contrary,
their schemes are such, their planning
is such that they will increase the num-
ber of people who are living below
the poverty line. (Time bell rings.)

I began by saying that their rate of
growth investment is such whereby
they would not be in a position—
according to all the previous com-
putation of planners—to raise the
living standards of the people, when
they have not provided for structu-
ral changes in the economy, and
assume that many will go above the
poverty-line. This is an entirely
wrong assumption. Sir, there are
many such wrong assumptions.

Coming to the social welfare and
related services, you will see that
much is left to the non-Plan expen-
diture. The Plan expenditure is not
much. If you take foreign capital,
the problem is the same.

MR. DEPUTY CHAIRMAN: Hon.
Member may please complete his
speech now
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SHRI BHUPESH GUPTA: Sir,
today we have Rs. 2,000 crores of
investment in the private sector. This
morning only we showed that at the
time of Independence it wag Rs. 261
crores, foreign private capital invest-
ment under various heads in this
country. That was in 1948. Now,
whatever official figures they have
got according t¢ them it is Rs. 18
hundred odd crores. There are
four thousand collaboration agree-
ments, mostly with Brilain, West Ger-
many and the United States of
America. Now, there is nothing said
about this thing. On the contrary,
the planning proposes to throw the
door wide open. We heard at one
time: the womb of India is opening,
a scandalous statement made by one
of the persons who was at the time
head of the Planning Commission,
and that there will be back-seat driv-
ing. All that we have heard. All
this is there in the Plan document—
except the Plan philosophy—in addi-
tion to the notorious concept of the
rolling Plan. Sir, the World Bank’s
philosophy, the World Bank’s out-
look and the World Bank’s approach
today pervade this Sixth Draft Five-
Year Plan.

(Time bell rings)

Sir, I do not need to say more on
the subject. I think enough hag been
said. Finally, I want t¢ say that this
document, as it is, should be rejected
by the mation. I am very glad that
the Nationa] Development Council did
not endorse it. Some Chief Ministers
have taken serious exception to it. I
would appeal to those Chief Ministers
and to the members of the National
Development Council from the States
that thig Plan document is gn affront
on the part of the Government, and
that it should be rejected. This Plan
document will embody something
which is intended to sabotage plan-
ning in the country. In fact, it can
be described as a Plan for putting
an end to planning, putting an end
to such kind of planning that we
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need. This is the Plan document.
Sir, instead of going <forward, we
have sought to turn back. The clock
is going to be put back. This is the
philosophy and thig is called planning,
Sir, this is an insult to the common-
sense of our people; this is an affront
to the experience of our people. It
is a challenge to the working people
of our masses, because it is they who
are called upon to finance a plan
whose sole object, whose main cbject
is to appease the exploiters and the
monopolists. This is to fatten them
and to allow them to make un-
restricteq profit at the cost of the
working people, the consumers and
the nation as a whaole. This ig 3 Plan
which is an invitation to the mulfi-
nationals and other foreign exploiters.
This is a Plan which proposes to per-
petuate poverty, uynemployment and
hunger. This is the Plan which is
wanted by the Tatas, A Tata memo-
randum at the instance of Shrimati
Indira Gandhi was drafted by Mr.
J.R.D. Tata which this House did not
accept. Any how, you know the fate
of it. Well, Sir, some of the very
preposterous ideas of Tata Plan, some
of the recommendations of the World
Bank and the speeches that are made
by the Chairmen of the business con-
cerns and the Presidents of FICCI and
other Chambers of Lusinessmen, are
reflected in this blessed, disgraceful
andg outrageous Plan document, not
the urges and aspirations of the

masses. It takes into account none
of the living experience of our
planning. It takeg into account the

demands of the vested interests, their
rapacity, their cupidity and their de-
mangd to get as much as possible out
Qf ap obliging and blind government,
like this Therefore,

Sir, in one of my last amendments

Government.

you will find that we are asking the
House to reject this Plan, in a polite
language, that this Plan should be re-
drafted keeping such an
objective which I have stated in my
amendment. (Time bell).

in view
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One word more and I finish. Sir,
it is very unfortunate. I never thought
that 1 would live to see the day when -
even the proclaimed objectives of the
Second Five-Year Plan which we
adopted in this House in 1956, would
be abandoned after so many yearg of
planning, almost after 22 years, in
this Draft Sixth Five-Year Plan. I8
it called progress? This is reaction-
ary reversal of the worst type, of the
abominable type. Sir, I know, so
long as this Government ig there in
power, a Government so unashamed-
ly wedded to serving the vested in-
terests. ..

(Time bell rings)

MR. DEPUTY CHAIRMAN: Please
finish,

SHRI BHUPESH GUPTA:. ...you
cannot get a befter deal. But let us
at least raise the voice, obstruct it,
expose this thing expose the black
face of the black Plan and =long
with this, the black face of the discre-
dited Government that today occupies
the Treasury Benches.

Sir, the past Government was not
fundamentally better. But this is one of
the worst imaginable institutions that
we have got in the seat of power.
Shame on this Draft Five-Year Plan.
It is a disgrace to the nation and an
insult to the nation.

SHRI GIAN CHAND TOTU (Hima-
chal Pradesh): Sir, I do not want to
dilate on the concept of planning as
the concept of planning, at the mo-
ment, is accepted by all the parties
including some constituents of the
Jamata Party. However, Sir, it is
very disappointing that the present
rulers have not left the habit of de-
erying the achievements made by this

country when they were in the
opposition.
[Tha Vice-Chairman (Shri Syed

Nizamu-Ud-Din) in the Chair.] .
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They forget that they have become
the rulers today. They continue to
decry the progress made by this coun-
try during the last thirty years whe-
ther it {g in agricultural production,
where we have become self-sufficient,
or whether it is in industrial capa-
bility, where we are, today, rated as
the eighth Jargest industrial country
by some and as the tenth largest in-
dustrial country by others. or whether
it ig in the production of coal or the
spectacular progress made in the pro-
duction of oil and gas, or whether it
is in foreign trade, where we are,
foday, exporting not only traditional
items, but non-traditiona]l items as
well, particularly, engineering goods
and where the foreign countries mar-
vel at our sophistication. It is very
unfortunate that they still go on de-

crying these achievements of the
previous Government.
Sir, T would like to draw the

.attention of the hon. Finance Min-
ister to para 1.12 which says:

“Much of the benefits from infra-
structure have accrued largely to
the relatively affluent. Our pattern
of investment, particularly, in the
provision of social infrastructure,
has been biaseq in favour of urban
areas. Thus, though the output of
doctorg is numerically adequate and
the urban well-to-do have reason-
able hospitals to go to, rural areas
continue to be poorly served in res-
pect of access to medical services.”

I have tried to go through this Draft
and I have also tried to go through
the speech of the Prime Minister
when he placeq the Draft before the
Lok Sabha. But I have not been able
to see any departure in the method
of expenditure of the last Five-Year
Plan and the present Plan. There is
absolutely no departure, not even one
per cent departure, in the way of
expenditure. Therefore. if these in-
adequacies had been there in the last
Five-Year Plan, how would they not
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be there in this Plan? I would have
understood if they had said that this
was the administrative change they
were going to mmke or this wag the
change in the financial structure
which they were going to make. The
Draft itself makes only a passing re-
ference to the administrative changes.
It does not spell out the details. It
says:

264

“The State administration gzt all
levels will need to be revitalised.
The most radical restructuring may
be needed in the field of agricul-
ture and rural development admin-
istration. The personne] of all
categories dealing with develop-
ment projects in the States have to
be persuaded to a system of values
where service in rural areag and
work with rural agencies is re-
garded as more important.”

They just stop there after expressing
those pious sentiments. The Planning
Commission is a body of experts and
the Indian taxpayers give a lot of
money towards ifs maintenance. But
it has not been able to spell out as
to what would be the difference in
the administrative structure for the
current Five-Year Plan and how far
it is going to be different from the
last Five-Year Plan in relation to the
expenditure pattern. Sir, the Prime
Minister hag said that the fruits of
development have not percolated to
60 per cent of the population and,
particularly to the rural areas. Now,
Sir, kindly see the pattern of expen-
diture in the current Five-Year Plan.
The other day, the Industry Minister
had announced here that they were
going to have industrial cenfres in ait
the districts of India. May I ask
whether these district industrial cen-
tres will be in urban areas or rural
areas? Is it not that the employment
which is going to accrue by opening
of these industrial centres will go to
urban areas and not to rural areas?
All this expenditure is going to be
spent in urban areas and any employ-
ment which is going to accrue from
these industrial centres will be in the
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urban areas. My experience as Min-
ister of Industries in erstwhile Pun-
jab States is that unfortunately, these
Departments of Industries and others,
which 'a common person thinks are
there for bringing in more industries,
in the name of controlling industries
rather bar the industries from com-
ing up. Then, Sir, there are contra-
dictions. On the one hang the Finance
Minister wants to make the power
dearer. He wanis to raise the freight
rateg of the railway. So, on the one
hand they want to raise the cost ard
on the other they want to spend the
money which they are going to col-
lect, on entirely non-productive acti-
vity of opening district industrial cen-
tres. What are these centres going to
do if in the rural areas there are no
.ads, there is no water, there is no
power and if at all there is any power,
it is going to be dearer? How are the
industriegs going to come up there?

Then, Sir, I am sure, the game
thing would happen with the other
activities which are mentioned here,
for instance gnimal husbandry, dairy-
ing, fishery, forestry etc. Even today
there was a news in the newspaper

that the Fisheries Corporation is
undergoing heavy losses and the
Government of India is intending ‘o

close down that Fisheries Corporation.
It is very unfortunate that in India
our monitoring services wake up after
ten years. I have myself seen the
monitoring services of the Planning
Commission for the last seven or eight
years. All that monitoring is unrea.
listic, Tt is misleading and it is just
spending the gcarce resources of the
Government on entirely unproductive
lines. Sir, if you see to the different
fisheries centres, or sheep breeding
centres, or pouliry centres, or sericul-
find in 90 per
cent of the cases the entire funds are
just wasted on just establishment of
these centres. Howsoever you may try
to run those centres economically. I
am sure it would be an entire failure.
These Government farms, sericulture
and fisheries centres and other centres
are a highly costly affair and they are
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there just to mislead the people. So,
in case the present Government is
going to open the district industrial
centres on the pattern of fisheries
centres and opther centres which I
have  enumerated, it would again
mean unproductive employment for
urban  sector. The whole stress
which is claimed to be on the rural
sector would not be there. I have just
tried to explain that the Planning
Commission and the Government of
India have failed in the giving an out-

_line of the administrative restructur-

ing which they propose to do.
present normg are to continue, they
are going to add some more Joint
Secretaries, some more Deputy Secre-
taries and some more Under Secreta-
ries. Likewise, in the States also most
of the expenditure is going {0 be in-
curred either in the Capitals or in
the distriet towns. I, therefore, fail
to appreciate as to how they are going
to create more rural employment.
Sir in this connection, I have also
noted the stress that they have plac-
ed on the village industries. There

If the

also two  points arise. What type
of wvillage industries they want
to  bring in? There are two
types of village industries. One ure

those for which local requirements are
there and they are going to cater to
the requirements of the population
around them or within the distriet at
the most. And the second are those
which they are going to set up in the
name of handicrafts and in the name
of village industries. What they are
going to do is that they are going to
subsidise some of the industries and
the major portion of that amount is
going to be spent again in urban in the
name of marketing. Big airconditioned
show rooms and halls will he opened
for handicrafts ete., in  places like
Delhi and Chandigarh and if you just
see the economics of those show
rooms, you will find that the people
are highly paid, they are indifferent
‘to the customers and they incur heavy
losses. Secondly. unless they reduce
the road transport freight cost, unless
they reduce the railway freight cost,
unless they reduce the power cost, how
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are they going to popularise the indus-
tries or make these smail village in-
dustries economical? If it is done on
a small scale, I am  sure, the Indus-
trial Centres will entirely fail; it will
be a complete wastage of the scarce
funds.

The Finance Minister agrees that the
funds at their disposal are very little
and even if you go on taxing this
country for the next ten, twenty or
thirty years, the Government is not
going to genrate enough funds where-
by they can  have these activities
throughout India. I would, therefore,
suggest that they should distribute the
districts, If they feel that some of the
districts have scope for industries, let
them open Industrial Centres there.
If there are other districts which have
scope for fisheries, then let them not
open a District Industrial Centre there:
let them open fisheries centre, or a
cattle-breeding centre, or a sericulture
centre. What is happening is this, Take,
for example, sericulture in Hima-
chal Pradesh. I am not aware of the
position in the last two or three years.
But I know that in the earlier period
there was a  Sericulture Department.
They tried to popularise it and to have
Sericulture Centres in5 or 6 places in
the State. And if you go into the
economics of those Centres, you will
see that those Centres are going
into losses; their produclion is nil. As
I said, the Government is not going to
generate funds even in the next 30
years to catfer to all these activities, I
am sure the Finance Minister wiil
agree that the endeavour of the Gov-
ernment is to create Centres and
enthuse the local people, to help the
villagers to take up such activities
themselves. 1t would only be possible
if instead of frittering away their
energies and capabilities at 10 places.
they have one Centre at a place and
make it economical. Let its presence

be felt by the villages around it
or by the district, $0 that
the people may take up

those activities. Otherwise—well I
need not say this, but—I am sure,
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whatever be the laudable aims, they
will not be able to achieve them. [hey
will only add to the present unpro-
ductive expenditure of the Govern-
ment.

Again, Sir, I have geen gsome figures
projected here and I have pot been
able to agree on them. These figures
are based on the assumpiion that the
non-Plan expenditure would be o the
tune of 5 per cent. If you look to
the last ten years, the pon-Plan ex-
penditure every year has been in-
creasing by about 10 per cent., The
increment in the salaries to staff alone
comes to 5-7% per cent, And, as I
said earlier, the escalation in the cost
of goods is gbout 10 per cent. The
increased taxation of Rs. 16,000 crores
proposed in the next five years is going
to escalate the prices all the more,
Therefore, this increase of 5 per cent.
in the non-Plan expenditure js abso-
lutely wrong. The assumption is
absolutely wrong.

Again, the foreign assistance which
they are going to get from other
countries has not been mentioned here.
No mention of the assistance which
India is now giving to its neighbour-
ing countries hag been made in the
resources available with the Planning
Commission.

There is some mention of back-
wardness. Some backward mreas have
been mentioned, Pious platitudes
have been expressed. Nothing has
been gpecifically said as to how they
are going to help the backward areas
or as to how their expenditure is going
to help the other backward amreas or
the backward people. Obviously, this
expenditfure is going to be concentrated
in the urban area. Therefore, I fail
to appreciate how it would help the
progress of other backward areas or
backward classes,

Again, in this report it j5 said that
in the next five years they expect
rise in steel production. Ag far as
fertiliser production is concerned they
will have to import fertiliser even
after five years and they do not expect
India to be self-sufficient. I just want



269 Motion re Draft

to know what type of Planning is this
that you want to bring a new steel
plant in the country and thereafter
you wil] become gurplus in steel pro-
duction but in fertiliser production
you would not be self-sufficient even
after five years. Is it not defective
planning? Is i'% the planning which
this Government should feel proud
of?

There is mention of craftsmen train-
ing. In the name of craftsmen train-
ing, I may bring to the notice of the
hon'ble Finance Minister that funds
are just being wasted. There was one
training centre in Jullundur. Jts job
was to give training to the boys and
girly in musical instruments. About
150 boys and girls passed from that
school. When a survey was made it
was seen that only three students who
passed from that Institute actually
went in the businegg of musical instru-
ments. The rest have not entered into
that profession. In reply to questions
put to these boys and girls, they said
that they had come there only to get
the stipeng of Rs. 50 because they
did not get any employment any
where. ’

They have mentioned  drinking
water. The Planning Commission has
trieg to be clever, They claim that
with an expenditure of about Rs. 600
crores only, 10 per cent. of the
villages have been covered so far for
drinking water supply scheme. With
an investment of Rs. 675 croreg in the
next five years, they have put it very
cleverly that hundred per cent. of
these critical villages will be covered.
If with Rs. 600 crores, only 10 per
cent. of the villages have been covered
in the last five years, how with higher
construction cost they will cover more
than 10 per cent. villages? And if
you are not going to allocate more
funds, how are you going to change
the shape of India in the next five
years?
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THE VICE-CHAIRMAN

SYED NIZAM-UD-DIN):
conclude.

(SHRI
Please

SHRI GIAN CHAND TOTU: Thank
you.

5 p.ML

SHRI B, SATYANARAYAN REDDY
(Andhra Pradesh): (Started speak-
ing in Telugu):

THE VICE-CHAIRMAN (SHRI
SYED NIZAM-UD-DIN): Because
you have not given notice for speak-
ing in this particular language, there
can be no translation.

W Mo sEmARTe 3 ;AR
CIECEC UM 1 O S G
EUNR

THE VICE-CHAIRMAN (SHRI
SYED NIZAM-UD-DIN): That is
correct because there was some in-
formation.  Qath-taking is different
from speaking in the House. You could
have given potice for speaking in this
particular language so that the Secre-
tariat would have been ready for re-
porting ang interpretation.

oY fto FemATTor G ¢ AT
¥ =rzar 71 £ & oo sEre § & 9o
F%, 6T 1 2fF 7gt 9% sarFmaT am
fe= amat gofay & fgw<t 7 &Y a1=ar
g1 § T ¥ madl ay za fad
FEAT AEAT 9T 0 o9 & F @
aaT W wran § # 9 3@ &1 g fF 5T
AN ST WA ST g @8 | "I
STt HAST FET ST € g ot Has i
AT & | ;W g ARr A ER s
& T TS w4y siAT @z v wus
AN F AR & | WRATE T ATT
fF F% WAy gEeAt & a0 97 qE A9
Fg1 T gaFr amar 1 avF 7 wd &1
W & | strfar grge 7 S F AT H
FgT | ag S ST FT TEAFT A0 8,
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[o fro FAarTFer T3]

I & AT F A0FT IAL AFET FU
AT IFIT I W FET FEI, AZ A1
A I B | 3 AE ¥ AfRa &
I § FT 747 7fFT 7 a7 AT T
gt FEr Ty, g Arq WA AT F
JFED T AT & qIEmr g aFdr §
afma &1 1 &% q@E#Ar g Rl F
9 Fr 1 &Y ATFEY EY ARAT F AL
L FT AT g OFAT & WATTAR
F | I qZT FT AT q LA G

<gr g g FAY o T AT SeqwT

TEN AT ) q1ATAT FY QAT FY G
AT & | AT 7 FZa1 w0z T g {5 79
q FH qIAT q190 7 AW AL 9T ANq
arfs fs strar 7 3T+ AIAT AT H
iz AT T I AT H FZ FST AT

-

&

T A FFAr F0gT0 g A2 v S oAy
O 2R q5F F (AT 97907 € 37 F19Ar
- FT 9F83 FATZAT AfET | 39 Hwar
- f7 7Eg ag grr g 6F sq qew

£ W@T aw od g dAr : oy
AR F&T FE IO TE FT OHIAT
qEN | A 97 &1 & {77 M7 gy
ard F fas 79 F1 s qdr g 7%
I/ AT T, T TG F A7 AT FOH
07 & o1 FTIT T FTH FI a9 2,
3T 41 T FF T Fo FA fAAAT
F.f3T MIT ITRT SI®LT ' a9 H(F
et fradqy =ifgd af® @I w74 F1
AESTFIT I FLEE | AT ST FISAT
AT & 1 37 99 TG7 FT emT I
AISAT 7 @I AT AGT | G § 90
qIAT AT FATL ®AA g 7 FAFTLN
1 H I TErg 30 909 F gHIT T,
AT TS 7 ZF4T AISTAF AT FITH0S
q6 FZ AUSACL T qIAT gA ALT
g
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st fog s @ : Fg BT FIAT
& ARy F

it afto WA TG . A& HAA
arT & 1 &1 80 ® AL A A A4
T ¥ & foa ¥ zfem g, %3¢
FAHS & A g, fafesa & 7w g
Tl w7 Ay B s fwme g,
TAFeR T FATE €, 33 WIS 80 Bl HEY
BT qET § FAT 3 AfFT SART GF
FAT o7 Rl Fwar v qassg T8y &
TEY WX T TIE § AT F WA F (7
qET TG 8 | F&t swA F fau @R
FT FIE ZANH gl & | g7 @@
A & | =rs vig 0 g fF wah wors
FIE TEAl HIF FSFT KT 9G4 & (A9
AT TEAT & a7 Iq% fay 18 =6A
TE & 1 g@a Aral ¥ ag g T w
21 TF WY HHAG F1 4G g ¢ {6
30 /IS g1 X fgrgeard &1 wrsheg g
afft gzidic & far ardradr 1 5, 6
T 10 HIS SITAT TIAT E KL GrAT ATAT
93T & | TER FAGMH U qF 7@0
BAT | 5 A9AT AT 8, &1 §F AR
AT T FH AwAT 7 oqrAr wifgy o

g AT AT AR AR 8, T
gz a5 q¢ ad+s ¥ gy, afwT F79
g2 % TE 9 WA S§ ATE FEH
SSTAT AT WX AW F7 AZ AT AT
Ta-faw T FIF qew F W@ AT
frams g G'T A7 2, AT WA
HeT T304 F {99 OF HIW A@@ FIET
TaT g 3E% fAn gw saar 9iEl &y
ZHAT FI WATFAE 347 qgq g
FH T FA IF 37 A7 %1 Aggs tHav
g s as fegearm & am 7 W@ qrEr
ST AT GATFTET FIA aid AN F T
T FAT AT T TIFRT AG0 GO0 AT
aF fErgeara 1 TLRT 440 W0 1 5T
I FTZF AT H B ITA G KL AR
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AT FIF TH AR Aq59E I1 8, TIF
T3 a8 JAI0 A7H0T A ATAE ZAT

g ! -

gT8 AT 743 B TF sig fraa 71
azfaad 41 sidt €, §o wgfra 1w
g A IGT GF ¥ SAIET @A AZ AT
aifgd f5 %1 e 1 Q¥ a0F &
TAFMT Z | WEFT  FO 933
safen w7 sfrre wfafads g,
Hor Eferea wfaf @i, wrgar s
dfafadfe =x  @fean  fams
wfafZis o £ 1| §3 F1 AW A @
X, AfFT 7S A5 90 7Ef g5 THE
qeT-HrT AT s R g feeEr
BRE-IE TIAME g, 93 STETIT AT 4%
T WIAFEF AT 72-33 (AT AAFEH
Sy AMSA AT AT TREIT-ATA
g, STF A(A IR FAA TG | ST
BE-BET AT 2 1 $TF BE-BRE
AT AT FHT FT 5T FLA AT F8IA
21 3 AT § gl 9% A AT g,
3T BE-BE A AL FAT FT 4
I Fassg 447 A7 wE & faad &4
Fifga 1 w7 ofr w50 war & 1 “afx gw
7g =rga 2 T am &7 o fradi a1
qEEr F fAq AT SART FAFAT &
IamET &7 wzfFad F1 age F (74
FIT AR BE-BIE TMT F ATFRT &
fax F@ ST1a0 §87 @ LT K IS
g

A AT 77 & IF wigi aF qifeaq
AT FST F O (AT FT FAA
&, Sgr A% A 93 F AOHF §
g ag siAd g fr ams s aig
AT TER SAFTFW & gH(, AlwA
g AL & 7 WS TH QI AT AT
TEY avg ® qiHAqiE FT 8 HIT A
AR ABFC AT FFEARE G | AT
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T ORE BRI ) 3T AR W1 gaswg
T AT W TR & | 5 (FEIT woAr
AT G20 FIAT § AT vwAT Iegaifey
srzg 1 faad =fzd 1 Frarm srer
T3 T F AT ST WHT T OY 14T B
FrFR AT AT I AIAL ) A
5 97 ST FT AT 9T L, A CE
SATET FART HAT FIAT § | T4 qTF
SYTRT qASHE 39 &1 TET 3 | 3q% AT9-
arg faars 1 57 A #7 Fars
F fag, wiweax & fag 915 aay
FT & 3, T 9§z 3, wmaw g,
safrfadt aivE, voar 229 Ty 7
W IEET qET FIA wifzq anfr =g
ST oY FgAw  Adarsy § emar §
ST HAAT FIT GH/ @S F@T &, A FH
H FH IHAT STHTHINAAT Faetar arted |

gr oIS 'a|d ¢ fa frara oot
art foei F 1 #19 F i ¥ gy
SHET ITAT TI 4@ et o %
HEAT FT (AT T a1 g9y zEe B
FH FT aTF @1 a7 2, 97 3T
fadT 3, sadt ot 7 faey &
F H FF A1 € ATH €L FAT Ffaw
fF s frarT ¥ga3 F3, 03T w3
a1 AT HENT FT STH SY K€Y Ry
arfgu |

AT =15t A1 F 37 g7 £ qEewg
fastrs & foq Fgar =rzar # @z 7z 2,
fx, @ra #T wiew fafaees qrgg ag
9¥ 32 g &, WS TgAT AT ST B wE
SN Y g, 3T E, fAAT geEh 8,
FEW TTEIS g, TAA! TTE GgAT AT
qgesg &1 T8 g A 7 AR fgegeam
F1 qeET ¥ (90 @rg 3 TET § wh
AT F1 T@F F {90 ©F q97 TITAT
< | WU THH UF AN HIT H GIHEIC
#1 qaowg % faq aadr agar g fr
ST gL, BE BIET, fads ar frae
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[«ff ff. gegarcam 139
TTEIS gW 9% FYq g a1 gux fag
TITUAF TT 1A AT | 7T T AT
¥ 30 A7 qgd FEW RN A1 faA
dzedl ww g1 S ar fgegeAra &
TFAT & I STAT | 30 TTA H B TGV
T | TEAT AT AT AIFTT a1, FTTAT
qUEHT A FF § F7 37 JTF 7947 534
F21AT, WAL 2§ AT hT FA & TET
TF 9IS FT g1 @AT Arfge % orEl-
Bl s it faqw e fow
TATH § X FITW FT §, STF! 69y
qgd g8 QAT F1igw fa 39 AL
F1 T F fan, S v & aq ¥ fau
gy zawTH grar wifgw | faw sz
FIAF %I HIT a7 F1E TTAM AT Al
fz ag eI 980 @ #1 97T § |
F UUFT UF IIEL IAT AT & |
F% WA a8 gAY TATH A WRT OF
<Y §17 FT T TF A TR Grer
¢ guagaTe WA fFeaagw aT
T & 1 UF wredr F Farar fF |
Gaed) AT § IOH FT ATT v94 TIAHE
F aF ¥ HJ ¢U | 917 T AFT
qar =adr {F Sv a7 el o TG T
gar A8y 11 M Iq IE TATHT T
GaT T AFETT 1 TAT | &7 T3 A
giar arfee, 3a% fau gt agy &
grEgET & 99 g arfge fE a9
BRET-BIET #1835 € IS a¥ar § ar
agi & s w1 apfaad & g, agh &
AN F1 qATS F fow 98 o520 AF
YITFIE o1 @I, sTHT |v gasmy
2gAT =gy |

Tty A F gy FEAT WEAT &
fe gra sz fersgeam & gT A § @)
gFar § B ¥ gara § g 04T 81 grar
&1, g% swig ag feafg gri f S i
917 & fou gg® g &, 95% A8
ST & 1T A7AT H S FATE ATAT 2,
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T qurg o fefar gami ¥ 2 3
9 ITH G FATE AT AR | Iy
qeF ¥ qTE TG 97 F AT F
¥ #qH S5 TH g, AFT IAH o
< oy fwarer & HiX agr qrar Jrar §
o w4t I 9T ET qIH FAT 1 39
U TIAHT FT FeT 9% A7 ) Afed
FEN I AT AT HSh A0 & ! qa7 q8-
ag & fad &, a9 ¥@ 3, AfFT  Tgr
T2 AL & | Q1 9T g9 oA gAve
§ AY gAEY Q@ JTH ST TATIE 34T
Arfgy % o F warfas S Tar gan
wg#l ¥ foq ar gat & fag arafss+w
Tg & fag fear § seay Ywar age
VIRl ' §

SET qF T § TqIH F FAX HT
AT E, 9y fr ufarms & a¥ ¥ &,
sfcioT & a1 ¥ &, Trew ¥, Oramy
FY IgAL F AT 797 A 97 F ITH
T H AT TR TFT T9F A= AT
g1 7 gam A sev wfaT
T § A1 5T M FLFHTTN qao12Y |
Sar 9 9ga FEr Y carT F weeT Ja9T
w2 faay ot 2, qa famr war & oy
Hew &1 ¥ 7 A1 | @F TFT FY
WEIT 2. 99 & TS F WE F Fwn
FTETAT AN N

AL S g F ATy H g
QIEY, 33H FT BRE-BET FTEIS §
AT ATHANT G A9 H @F 417 & g1
FLTATE § STHT HTH &7 H, TRATT-
W AW T Y ag &Y WIGE § | TE A
AT W AR qSET T TR g ) IE
AT FT JGAT §6 &2 IF g
gRIT | J1T ST § % ueiead a6
HHAT qgT T30 &, THF (A FU4-AY T
gaa AT gWH! JEF AT & | A S -
& % oot & Fw wwATgie FT Rl
g 7 F fou o1 =y sam Mo §
F FrET A4S, gAY 3R W SaTeEr
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FEH YoM FT AT & | F qOAAC
9 LT FHAT A1 Fo0 | forgear
F ar fgrgeam & AW & ST A
FHATG &, 3 98 & fF gm0 & A
fergeqr & T OF A9T WIS, OF 99
fergea@ &1 ©7 @1 @A AR g |
gAsT OF HiwT faar & | s star
gFT T W EF [W@T F] HAA §
AMT & | AT STAr GLEFIT FT 0F %
e, oF A9 (grgemm w v @i §
T AT A | ST GHIR Ao H
#3 gu aef E 7 saw o wF fF
Fg AT T AHAT §A AT grar | Ig ST
TITT T F2TAT AIfgA 1 I FIF FI
F F fod, a7 fgrgearT 1, a7 qATSt
F A A F AT g e, faw
FgA, AT FXA T FTH TG FOET |
AT T BT H AT FIQAT §

#f s@im et (W7 wAW)
ST, TFFAT AT FT ARG HIST
g ¥ fay g7 Famy 1 §9
FTET ST FT FUAT FT (F T JIS0T
FT FE WAL 8, T AT AT g,
Fg 3EFT 9T g AR fFm wwm
e T A Ay AE & 9 qF @AX
FT FEer A oSy &1 AR A
g0 AT 1 TOET faad F T AT TR
T FGr TS &, Fas 1L F JIC I
# @R FAT 1Al AT AL AT
F1 AET AN ATAT §1 T8 TG HCAT
=gaT § tF @9 1971 § IOV gET
F QT T EN T T AT FAT AT |
ST omTeR wiwe f&¥ ) g AT &
RO IAT qqr Foar € fF oA &
TET gz a4 T afew 9 a9 €
ATFUE F AT I § | WA AT
AR F AT O 7 fAw ®
TET YT TAT AR § AT ATGFT FTTTHT
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=T AT §, MTTEHT TSTHTATT FEH 34T
ZOTT, 7g ST FTfgy 97 | 9% /i g,
S #T JEE, ddAr A0 JAG AT
FET TG FEr TS & | QAT &7 FrEg
o a@ar f& gardy TME FwA 9
g af st aF A § any Ty
g5 &\ I are F oed gEew
Fr g f& wdle gz % grr s
fF a1qq S & wTAA T F 19 ATYEeE
war fear | wrae QAT w7, S &
dEaTe A AR 4§ g fa g
§ maw % @1 g B 7 oy S
g T W Fgy fv gaaw ot afy-
FIT ST F FH UF T AT F
afax 1 W g GO |
ST H1T BlaFan TG F AT aqT AT
g, 5 qF Wy g9 afonfoa gy
FU T TF AT @7 F F18 7 Hifa-
F ofE@d @ 730, 389 qH §eg ¢ |
IR ATFIAFAT I8 1T F1 g fF v
F qay # Frg Fawrer afaqw faar
SICHIE- 1 Co i e M I - o
F1 =TT § 7 o @dt & qeran
qeAT & | wfET wreT g7 o e
v afggaw @ F @ FoF@e
F Fiforw 78 FE ) g IWF N
TAZAT FNT G FT A7I0T & A< IgH
W EH E, I WAL A7 FE A
FaTA FY KA A3 F1 31 I F qeTAT
oTaT qEr 9T 58 T FET § o mraEr
ANGTT § AAqH AT AAFAR HTAEAT
H FE 4T FT FT AT aor Ay faww
19 H o1 TH WY &I AT GO |
# 71 fas ag wgar A g & o 718
9T WY a8 FEd % w7 qgagw WA
UF gRiT Al wigwaw FF T@ gy |
A% AT WY ag W FF aFd A
f& o< srAaw AT OF gRT AT wfaaaw
TS 77 ERT T AGT AT T | FF qFS
& fr smre s e 1 g0 A1 ofuaaw
T 15 ERIT | 58 THT F HiHg AT



279 Motion re Draft

[#r dio megarEme IFH]
¥ A% I HYT FIE AT T@T AFT T |
G gATL AW & T fqzrar =077 §
HYT FATAT & TgE FT G247 T E |
afgw st gF a9-as TAwfqat & o7
F FAW FI AT AL ACAT qq qF
aedft A TgT FW F F1E FlFEr g
FIAT TEN & | AT €29 H  ATLTIY
qedyATHa qr gEfaEEE gaat
I TG FET AT g | AfFT F qmaAar
g 5 o7 o gwfameT av & Faw
& forge 11T WE, 9T gF AT
FATAT & g FT 987 91 8Fd § ) S
qE A 3T IR FT FE F@FA
FIH 7T SSTUA qF IF TIHAT F F1S
A9 FE G owFAr g 1 IHAW H
FAT AEAT Z T 09 g7 av@ w1 qer
ST o oo 397 F1977 § gRIL I F
& ger W § awaar g fF 3w
ATRAAT 9T EVF T § fa77 FA AV
TETT T | W FAT FT ATHT T
FIE AT F7 E AT AT ITHT AT
&1 FfOw AT FA | T ATSAT F
AqR F 3@ w7 q oA qEr g fF
S fedt 7€ g@w ¥ qudr T
ST EOE (O i O I
I aEAT G 8 | H 99T T § Ale-
WIS A AT SATEAT AT 1HTGH ST
e feet & St §@ v & e
g go dOr wmr § o A |
U AT & FMAT Fo AT AL FITE
qrAT F I T HIOHRT 47 AT 2, 3OS
qroT G o ofoamr 7l A1 g
¥ guzw 3 % amg A7 % amey ¥
T AT F AR H RS T w5 fow
1 =ifga 91 | g 3 7 g
IoiEa MY gy 3T F I A
19 § 390 AT AU, TAR SAAT
T 97 § g g 9 a5 gty
wawag § FrAmr mradiE
AT ZA IS A A%y FF | AT
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feafg oz & fr e o= gv7 w7427

dfifg g T & TG A & FE

HHIT A AT T

SETAF Wl AW AT ATH 2,
faeett & ArE-ATA T Bl ITIT & ITR!
I F=a1 AT qgr @7 7@r ¥, Fgr
A fam R@r g | D AAGEAAIZ F
&ga ¥ AR AW F TAAT TGS gY TS
ot foF g7 ey AR ¥ aATerdd w Sf
IS AT AT A FtFER wS feafy
ag g1 M & for ma g ey age §
HATATST WIS | Uge §AI¢ 9 F HIHE
F FTTEEl HTaAr diHe ogT gut a1 fw
INF WrE WY 4T gr ¥ SfEF m
@z F7 Fgr feafa g 7 arwie W
e g faaw wr g @M AW A
B SN qa qF "Gl A7 TFA &,
SF aF w9E org AT wrET § |e
Tgr grm, dig F fagwor #1 egavdr
T gET,  EiHe T g,
o & famwr &7 sgEwdT
gy grir 1 & wagar § ¥ 2T aw
F qATT H B2 IANT FT FAT ZIq ATAT
AEf 1 TER [A-AY §F ¥ AT
I &7 orfee® ITAsT AEY FIIOT
HIT 3% fFqT0r F1 =JJEqT SIF TG
FI, T T IAET fAFE TG g1 qwar
g1 ;

gt aF grawrd & 0 qaal &l
gy g, 3THT avn A sfaT v FEy
fear T & | ATS ATITAFAT 29 AT
FY g fF wrat & ge3T 93d T4 919 |
oy S § 7 2rEr 7 gadr g
FTT FT FIAT 10 FHIT &7 557 &T 3 1
AW F TFIT T AN F IR A W T
gey feafa & &7 o9 #1 gwaramEr
& AL TAT qF FF gAry a0 A fawrE
F afg ik 7l T gHEAT & 1 W
¥g &0 AT =fEw fnogw 20 =W
F 3T gt gardd, AT aF FATgH

1l

~
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st (5T F17 Fag 7Y FamT | 74T
;T AT FIA JT (T Fo GAF § A
FHAT o T JIATATTAT & 912 H F2q
fF gw 20 G aF w5 o Tgr-HTaR
FX =S AGT FAOT | T 1T F I,
FIA FATAT STQAT, T qISTT 4747
ST #1< 7 gy ffyfezs aamar smoar )
I FATL I97 T TG AN HT LTI
Fagr o1 g faq arar g, «feT gadr
qYH SIATT AT FET E3AT F¥ faafy
TEATSTEIG | FI5 F T3-73 qTAOAT
FI LT TTAT &7 HEAIT 27 @I
uF gIF ar 39 gFIC #r feafg & A
gl ITE AT TUT FEY AT AT
AW FIAT AT 2 | T AT HTAATT
FAATIT AT | AT H AT B T
i fF sga ¥ w7 @3 fEd, S@dm
qT HTEd | WHIT 97 HUET QAT HTAT
o< 328 w00 o gufad oy weE

, FEl § AEQAT § a1 AT ;O FIX
TEX AT ST HIT A &F FIT HFT
FATAT T3AT | FIT ATIA F3F TG 297
FT AreAfTT AET FAT TFY g 1 HAA
Y37 FgT AT T FEF, 100 3T 50
FT @7 FIE AT A FT ATEAT &
ZT Y FT AFT & ) 3q4% feoq AU F

aSfiafaat 9T srewr @ S w7
T | AT FAT 10 AT FAOT FT
T, =i, IAFAT A TAF T
T F AT AT T AT & 1 FA I
gur g ° fas wdr o 3w far
FUT, 7 AT F 1 73 § 1| AAT STH
fzzdr 7T | ¥ fdga s wgrar s
T

SHRI NARASINGHA PRASAD
NANDA (Orissa): He is meditating
on your ideas. He is absorbing all
your ideas in a gtate of meditation.
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st qdm Wl w0 fAgEs ar
f& s ¥ oeET g7 € Wi W
FHAT F arq At adEr fgaw a0y
1T FT YR & Al T A Awalaar
FI =T F7 Q| UFTEFT T4 FEA]
¥ FEMI T GE qAZT A qHT AR
v 7wy dvaF faega @e §
T w7 37 7o AT ATH A1 F AR

g fgam g7 3o #1 T 93 wITA AY

qH A T WE § AL AT A
FHTE L AT FTIIFE AT AT
FEAm W R A E ) F qpA g
fr 43K 7 g7 T Uw  ga,
FIET AR o &, IaFT GAT AT §,
IYFT 3FIT | fgear o1 1 w0 3EE
fod F1 F197 907 | 60-70 FOT
HIATET FT 48 37 1 79T § | 374
gkl ¥z fagg gamar aizy 5 oF
AT w1 T Fr Qv far, E
FAT AT SFIGTT 1 FFT TAH AT whET
g ? ;T g wiFw o9 § & 77 AT W00
10 a9 & #FeT 3T W H TSI
FT @cH F7 TFd £ | AfST 573 % AT
fatrg glaam gra @ &, foa¥ am
10 T &, Jdr 9T &, AR @7 g,
FTTFTAT T & AT Weq T0T F 099
a8 TF AT TZ FL qGT aFd | qr §
%g 75T § % aeq F39 &F %1 aaq
o H & A1 Agr ? Fer gz wav § Ow @y
ATFFATT ATSTAT 2 | TTT FAT ST Fgd
g fr gua g ar fstgar g €1 2 v
FT g1 oM@ g7 A, IrE, A4
freggs oz wa fasig @1 ™ | 70w
qT F AW, TG AT TE a1 T
FTGT F FIT A3 TGTY | A19H AvFAA
T TATOAT &V | FET F=ET (FAT | AfFS
ArFaa oy faar g 7 ure oF odw
HTedY F1 Avwda Ter fwar 2 qfew
7 feeelt, srewe, FAYT ATz F AT
g, 9 qmamn F1 faar g ) a8 #%@r @
HTET T qET &, AT FT T GHF 8,
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[ =t qrte s ]

aGT FT AZ TFS §, TG TAX ATAT HITAT
F T F Sauza frara gwy § A OET
SqaEAT H W 39 A0 K AT T E7
FL FT T 2@ @ & | 98 a7 TF
A werdT & 1 Afwe feme o #fE
T FIAT 71 Fst fegr § Ay zaw
ford § M1z AT 9¢ §5 AT ZAT TTEAT
g1 wfadw, gfrss fearmr afgeot
aTfRF Heqdeds] AT LT 9 & AT
Sy &, forrt mre ;o qET FIAT TR
§ ST FU G W UEIEd 9% ¥
safeqaa AT ¢ 1 g w9 q%

F &1 Aqr & fag faar #3010 797,

TATFAFEY SeqTeH! & o 58 10 T
T qF FT FSAT FF I HT g7 I 7T o
ag < faar fedy qumag & 1 adt o
T3 GHIY TR T FH T FA 2
AL 1T 98 7 FT % a7 qITHRT AL
TISHT FOA T @ AN | 5T 7S
FOG ©F qF &, AT TF § AT IAH
FAATET 1 AR & | W7 WA § wewy
TPy, Y 3 98 araeT o T Ay
H ZTF HEHETE ST | AT qITHT AT
FT AT K @0AT § &7 WTT &A1 FT
fraetamor =, faorr &7 faaedmon
e, ardt wnfas erawamy F7 fadea-
U FA W AT FroIq9 fgear
AT DfFd, 9 FATOFT NFAT I TFAT
1O W w5y 5 A F & fom
wfegg £ &1 F q10FT U gF aqT @7
g fr oz 3w & fag oF gy of o
& GR A A7 OF 23T T F 60
FAT AT AT 30 FATH 7 0 77 39 41
gefad & z@y 15 F¥O3 9 QW
FT @=i arTwr fosr s o 3+
& 7z o sw=dr g B oal &t osaR
g SisET ofs W F1% 9T FEn
T, foed fip st ¥ grgr A ezt
s, favamr s, T 9EIC ¥ wad

[ RAJTYA SABHA ]

Five Year Plan 294
1978—83

FIFL AW FAT JAT AT FIFAT
¥ 3% W fagw aF awar ag deer
TF FAI FoudT T, TF FAFTAT &V
gTa FT | S FAEAGT F 3T FY AV
afy grlt 598 %< afy oy wifay
T X AT FFTIT ATIAT 2, IATA0THT
&1 S 97 39 3w F sfagra ¥ fomg
TF JICAT T faT o 7 garaet
& qEet + gAfAy, srawEas agEa
# g & ¥ 939 98 9137 fRdzT Fear
g & am oeq migs oo wigs
qfaat e wfaw seqi w1 fauifa
FH FHFTAT HIT FoTHTA T Ty
T AR FITT, GO FIog W BT
IgF AZ T NFAT F1 9 ) arda
arlF g9 AT FTa% § 39 9 faam v
AT AET T T |

SHRI AMARPROSAD CHAKRA-
BORTY (West Bengal): Sir, the
concept of planning, ag you are aware,
dates back to the days of the Congress
when Netaji Subhas Chandra Bose
was elected the President of the Con-
gress, that is, in 1938, and during his
presidentship, he brought out a Plan
for a neat national planning with the
object of establishing a socialist
economy and making India a model
socialist State. And, Sir, you may also
be aware that during his president-
ship, a Commitiee was appointed with
the late Jawaharlay Nehru as the
Chairman. Since then, Sir, the con-
cept of planning and the idea of
socialism we have been hearing and
we have heard g¢everal times. The
other day, Sir, in the papers we saw
that the Prime Minister was saying
that he stood for socialism and he was
against exploitation of man by man.
For some time Sir, he also used to
say that he was following the path of
Gandhiji and he was following
Gandhism. Which one is correct, it
is very difficult to understand. How
‘an socialism in which the exploita-
tion of man by man does not find any
place, ang Gandhism can be accommo-
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dated? We fail to understand this
and this hag become the most sorrow-
ful thing in the whole country today
and in the whole economic system of
our country today. Now, you will
find tha{ during the last thirty years,
the word “socialism” was being
uttered, pronounced and announced
by the late Jawaharlalji, then by his
daughter, and they were saying all
the time that they were for socialism.
What sort of socialism? Yes; socialism
has been achieved. But what sort of
socialism it is? It is not the socialism
established on a scientific basis and
it js not the gocialism in which the
poor people of the country will get
their share gnd will establish them-
selves in the society. But it is the
socialism in which a few people have
been exploiting the poor people and
will exploit the poor people for all
times to come. We have heard several
times the slogan of garibi hateo. By
this slogan the people have been
hoodwinked. By raising the slogan of
garibi hatao several times, the poor
people have been dragged to a place in
which th&y believe that these people
are enjoying socialism. But what is
the present condition? 75 families are
ruling the country and they are con-
trolling the finance, 66 per cent of
the national finances within their
control. The poor people have become
poorer and the rich people have become
richer. When the counfry was head-
ing towards fascism, at that time, the
Janata Government restored demo-
cracy; the Janata Government has at
least saved this country from aufocracy.
But what about planning? We ex-
pected that the economy or the Plan
should be baseq on the socialist out-
look. As in the past from the days of
Avadi Sociaiism as pronounced by
Nehru and Socialism as pronounced
by Indiraji, we expected this time
from the Janata Government at !east
to give a new light to the nation and
give a lead to real Socialism. If T
sm not wrong and if I understand what
the Prime Minister has gtated that the
exploitation of man by man would
be st®pped and real Socialism will be
established. Sir, we are completely

[ 10 MAY 1978 ]

|
|

Five Year Plan 286

1978—83

frustrated, our hopes are belied and
we are completely disallusioned with
this Plan document.

Another thing has been impor'ed
into the Plan. You have ceen that
the National Development Council has
not accepted the Draft. Why? This
is a wvital question. Sir, you would
remember that some of the Sta.es,
speciaily the Chief Minister of the
State of West Bengal, sent a Memo-
randum to the Centre and alsg to
other States for fiscal re-arrangement
and there is no whisper anywhere
therein against the integrity or
sovereignty of the country. But, a
peculiar situation arose. Our Prime
Minister came forward with a state-
ment. Our President came forward,
supporfing our stand ang saying: yes,
a, least a dialogue may be started for
re-allocation of fiscal measures. 1f 1
read out one sentence from the Le-
solution adopted by the N.D.C. at its
meeling, it supports our case: NDC
welcomes the Jarger role of Draft Plan
assigned to State Governmentg in
development planning execution; fiscal
rearrangement will refiect this develop-
ment and neads to be further dis-
cussed, having regard to the constitu-
tional provisions. We never for a
moment suggested anything beyond
the constitutional provisions or ke-
yond he constitutional bindings. We
only demanded that the Constitution
may be amended and its articles may
be re-arranged making re-allocations
of necessary finance for development
and growth in different States. By that
we never suggested that Defence may
be given to States or the Finance may
be given to States or Foreign Policy

should be controlled by States. Why
then are we afraid of? There is no
monolothic government, Now. ihere

is multi-party Government working in
India. Even the representatives from
Maharashira, Punjab and also from
some other States including Kashmir
came to have g dialogue on this matter.
At least in that dialogue some alloca-
tion could be made for the rural
development of the country and the
nation as well of which the States
are the units. But I do not khonw
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[Shri Amarprosad Chakraborty.]

what 1s frightening the Prime Minister.
He made a statement yesterday also.
We have gone through the statement.
He says that it is the union of States
and that it is not a federation. Most
of the distinguished Members will
remember the Supreme Court judg-
menis in the Golaknath case and in
the Indira Gandhi versus Rajnarain
case and the judgment of Shri
Gajendragadkar. Apart from the
Supreme Court, m@ny -constitutional
* authorities are there. Who say that
this Constitution hag a federal basis.
That ig what the Supreme Court says.
The basic structure of federalism could
not be and should not be changed.
When the 42nd Amednment of the
Constitution was being discussed, the
Janata Party Members and others also
raised a hue ang cry saying that the
federal structure is going to be des-
troyed by the 42nd amendment., Now,
the Prime Minister comeg and gays
that it is not of a federal structure.
It is a union of States, Why is this
s0? I am insisting on this point
because the plan itself gays this. It
is a lame report. It is not complete.
The report says that we shall remove
inequality and we shall bring down
the poverty level. 1 am taking just
one example. It is an admitteq fact
for the last 30 years that 40 per cent
of our people are below the poverty
line. Now, in the beginning of the
Plan they have said that we ghall try
to remove this inaquality and bring
equality. How? If real allocation
is not made in such a way that rural
development can not take place effect-
tively in different parts of the country,
then this objective cannot be achjeved.
This is what they szay. I quote from
129.

“Main Approazh in
Plan, 1978—83.

Five Year

The aim of mgricultural and rural
development will be the growth for
social justice, achievement of full
employment in the rural areas in a
periog of ten years.”

Now the Prime Minister has amended
it and made it 9 years because they
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further said:

“The realisation of self-sufficiency
will continue to be one of the policy
objectives.”

How can it be done? The Government
desires to gsolve the problem of un-
employment through this plan. What
it gsays that agriculture and rural
development is essentially a Stale
subject ang the strategy as spelt out
in the subsequent section will depend
for their success on the effortg of the
State Governments. Sir, shall T be
wrong if I say that within the federal
structure, within the constitutional -
framework there should be some fiscal
re-arrangement to that effec’. Unless
auequate allocationg are made io the
States for the agricultural develop-
ment—agriculture being the State
Subject, mos; of the Plan money is
spent by the States—, unless proper
allocations are made to the States,
their hopes regarding solution of
unemplioyment problem will be belied.
So, Sir, only some Joud thinking, only
some high praising words or some
liberal statements would not serve the
purpose. Thig is a capitalist economy
and not a socialist economy. We take
a liberal gspect of the Constitution
anad criticise that. So, also our request
to the Janata Government is that let
the Plan be redrafted taking into con-
fidence all the jeaders of the different
States. But that has not been done.
I do not know whether the hon. Mem-
bers are aware as to what happened
in the meeting of the National Deve-
lopment Council. Though in the open-
ing address the Prime Minister said
that they have all more or less
agreed—if I followed him correctly—,
T can say categorically on behalf of
the State of West Bengal, on behalf
of the Left Govrnment, that we have
not agreed to the way it has been done.
That is why fhere was a resolution
and it waq suggested that a committee
should be set up to discuss further
the question of fiscal rearrangement.
If that was so, why this hurry, why
this undue haste? Sir, to some extent
we are friendly with the present
Government, to some extent we
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supported them but on the basis of
economic poicies we Thave g great
difference  because the economic
policies based on the capitalist struc-
ture, or capitalist set up, are not
supported by us. But, in this frame-
work within the boundaries of the
Constitution, if, Sir, proper assistance
and allocations are not given to the
different States for the development
and for the objectives which had heen
laid down in the very beginning to
remove the inequalities, to raise the
standargy of the poor peopie, or to
bring down the poverty and solve the
problem of uneployment, our a-pira-
tions will not Dbe fulfilled. Never,

Then Sir, in the beginning of the
Constitution we have got the Direc~
tive Principles. Every one of us is
aware what the Directive Principles
are, There are so many articles in the
Chapter on Directive Principles. These
articles are meant to give benefit (o
people, provided there is ailocation
of funds; otherwise we cannot. With-
out that it is not possible. Keeping
this point jn view, my submission is
that the Plan, as it is, is a hurriedly
drafted document, or, I think, it is
a gdefective Plan. So, our request to
the Janata Government and to the
Janata Party is to redraft the Plan in
cofsultation with, or afler taking into
confide.ice, all the States for the effec-
tive solution of the problems. So, Sir,
I"am afraid, unless you have a clear
ideology, unless you have g clear policy,
unless you have a clear belief that you
believe in socialism, socialism noy of
Indira type, socialism not of Nehru
type, but socialism which is based on
scientific gains, I am afraid without
that socialism the Plan cannot be made
a success or fuifilled for the better-
ment of the poor and the solution of
the problems of this country. Only
some  palliative measures may be
taken. Somebody may be ill and you
may give him some medicine. That
is a temporary measure. I will be
satisfied that he is well now after the
ill is cured. I might have some satis-
faction; otherwise, there will be no
solution to the actual problem of the

country.
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With these words, Sir, I would re-
quest that the P.an may be re-drafted.
It should be properly drafted in con-
sultation with different States with
the end in view that ours is a federal
structure and our plan should be
made accordingly and plan allocat.ons
should be made accordingly to differ-
ent States so that these different States
play an effective role and put into real
action whatever effective measures are
suggested in the plan regarding social
weifare, regarding development of cot-
tage aud small-scale industries and
regarding all other aspects, so that
the problem may be partially solved at
least. Without socialism, however this
problem cannot be solved.

Thirdly, Sir, we must mention the
danger from the multi-national houses.
Of course, this point has been put for-
ward by the vyarious hon. Members
and I need not repeat. But I would
only utter a word of caution. Already,
we are in the grip of this capitaiist
economy. Already, we are in the grip
of a few houses in the country. Al-
ready, the poor people are being ex-
ploited. So, at least, the present Gov=
ernment, according to their manifesto
and their policy statements, should
give a real shape to it in future by
re-drafting this Plan as suggested.

With these words, Sir, I conclude,

PROF. SOURENDRA BHATTA-
CHARJEE (West Bengal): Mr. Vice-
Chairman. Sir, perhaps, it would be
petter fo take this Draft, in the very
nature of things, as a tentative one
and not as one to be endorsed here
or out of hand rejected. The resolu-
tion adopted by the National Develop-
ment Council at its meeting held on
March 18 and 19, as has been guoted
at the beginning of this debate, is a
clear indication that this Plan obvious-
ly cannot be taken as having received
a final shape or could receive a final
seal of approval. At least, it can bea
document for an extensive and inten.-
sive discussion from certain points of
view.
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(Prof, Sourendra Bhattacharjee.)

The first thing that occurs to me is
the point which has been referred to
by my {riend, the previous speaker,
comrade Amarprosad Chakraborty
along with whom we are a constituent
of the left front from West Bengal. &
point has repeatedly been raised from
different sides of the House, regard-
ing a certain aspect of a national con-
sensus. There was a resoiution which
was adopted at the time of the Second
Five-Year Plan. Comrade Bhupesh
Gupta was lamenting that the proclaim
ed objectives of the Second Five-Year
Plan, as was adopted by this House,
had been turned down. I am at a loss
to understand as to what are those
objectives whose rejection Comrade
Bhupesh Gupta laments. From  the
time of randit Nehry we have seen
an utter confusion in semantics whea
socialistic pattern and then sociaiism
were imposed on us as the national
objectives while maintaining the essen-
tial capitalistic structure of our econo-
mic policy. A novel thing has beea
introduced in our country mixed
economy, the private and the public
sector. 2ut it has been proved to the
hilt after a lapse of 25 years, more
than 25 years. of planning that this
is a device to buttress and to streng-
then the private sector, that is, the
canitalist sector at the expense of the
public sector, namely, public money.
It will be evident from the wvarious
statistics provided by the Government
itself. It is a known fact that 73
monopoly houses control a major part
of our finance. Much was made of the
nationalisation of banks. It is also
a known fact that these monopoly
houses draw their finance mainly from
these nationalised banks and the banks
in the private sector. Only the other
day, in this House, the hon. Finance
Minister very firmly rejected a sug-
gestion for the nationalisation of banks
having o deposit of over Rs. 100 crores.
This reveals the mind of the present
Government that they are not only
not in favour of doing away with pri-
vate capital, but, they are for streng-
thening it. These monopoly houses are
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drawing finance from the nationalised
banks. At the same time, they have
banks with large public deposits al
their command. So, mixed economy is
really another name for capitalist
economy as will be borne out by the
picture that is presented in the coun-
iry in the economic field. It is a very
well known saying that the rich have
grown richer and the poor poorer. The
extent of this aspect is not, perhaps,
fully revealed by these cl.ches. The
concentration of wealth had become
larger since the time of the findings
of the Monopoly Commission headed
by Prof Prasanta Mahalanobis. So,
unless we are ready to examine the
question of fundamental approach ‘o-
wards our national economy, perhaps
the solution of the problems facing the
country will not be possible. If we
just flounder within the framework
that has been presented in this coun-
try ail these years, then, what hap-
pened from 1975 to 1977, that is, the
evil of authoritarianism, ynabashed
authoritarianism, may be re-enacted.
What happened in the Lok Sabha elec-
tions and thereaiter was a verdict of
the peonle in favour of restoration of
democracy against  authoritarianism.
But side by side, it was a verdict
against the rule of unabashed exploi-
tation of the common man. If that
aspect is not recognised and we do not
take a new look in our fundamental
approach, perhaps, the repetition »f
that sordid and traumatic experience

may neot be avoided in spite -

of the best wishes on the
6 PM part of those who arc ruling

the destiny of our country
and upholding democratic institutions.
The democratic institutions were given
the go-by during the emergency years,
or I should say, even long before that
in my part of the country, ie. in West
Benzal, in other parts, in Andhra Pra-
desh, in a portion of Bihar. People
had a bitter taste of this during
emergency and even long before that
time. If we do not want repetition of
the very same thing, we should be pre-
pared to examine seriously the ques-
tion of changing the existing social
system that has been in vogue in our
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country. It is no use just examining
the details within the framework of
the existing social struciure.

Even views from that pomnt of view
this document leaves large gaps. It is
apparant that the removal of un-
employment and the removal of illiter-
acy have been given high priority. but
in concrete terms what does it amount
to? Apart from .he question of pe:--
centage, the detaii; that have been
worked out are fantasdc, largely a
guess-work. It 1s a bit surprising to
find such large gaps in a Plan docu-
ment. At the same time, our Prime
Minister is very specific in saying,
when he assumed power, that in the
course of ten years’ time the problem
of unemployment will be solved. We
came to the House one year later and
so it could be said that in nine years’
time unemployment wili be solved. The
other day one of the senior-most
Members of this House, Comrade
Bhupesh Gupta, corrected it when he
was confronted with that question. He
said 8 years and 10 months, fo be
more specific. But there is no blue-
print, no trustworthy picture as io
how this employment would be secur-
ed. It is largely a guess-work, nothing
to inspire confidence.

In the educational field with which
I am concerned direct it is good that
the priorily is given to the spread of
the elementary education, to the re-
moval of illiteracy, but then I find a
very strange theme in the background
of such loud protestation. On page
220, 1item 14.4, it is said:

“It is now proposed to accelerate
the pace of expansion considerably
and to fulfil the directive of articie
45 of the Constitution in about {en
years.”

Our consitency is phenomenal in
1950: When the Constitution was pro-
mulgated, we said that the objective
will be achieved in ten years. And
now in the year 1978 after we have
covered a long path, again we say
that in about 10 years’ time it is ex-
pected 1o achieve this object.
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Now the details that have been work-
ed out in regard to the spread of ele-
mentary education, removal of illiter-
acy, the task of formal or informal
education, the task that has been
elaborated in this connection pre-
suppose an administrative apparatus
which is very effection but it is no~
where there. So the expectations are
bound to be belied if a very straight
forward course is not adopted in this
regard, regarding the spread of ele-
mentary education and removal of
iuliteracy.

Regarding secondary education, a
dangerous proposition has been put
forward—contraction of even the
opportunity of secondary education.
So long we had been told that higher
education was not meant for all. Now
it is said that even secondary educa-
tion is not meant for all. It is clearly
stated that it would be necessary to
just restrict further expansion of
secondary education. Now there ‘s a
demand side by side that education
should be made free up to the secon-
dary stage. In many parts of the
country, already education up to the
secondary stage is free. Here an idea
has been put forward that the second-
ary education should not be free, *It
should bear reasonable relationship
with the cost of providing eduaction.”
Now this is a very pernicious idea. In
the name of egalitarian society; it has
been said that the public schools anl
the high priced schools are inconsis-
tent with it.

THE VICE-CHAIRMAN (SHRI SYED

NIZAM-UD-DIN): P.ease concluda
now. ]
SHRI SOURENDRA BHATTA-~

CHARJEE: Simullaneously with it in
an egalitarian society, education at
least up to the secondary stage cannot
be made a commodity to be sold and

bought,

In the case of higher education, that
idea has been made more pronounced.
It is said that the universities may aot
Le proliferated. I have expressed my
opinion against this even earlier but
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[Shri Sourendra Bhattacharjee]

the existing ones have to be maintained
at State cost and those who are fit to
receive higher education should be en-
couraged by the State and should not
depend on private income. Just oy
providing scholarships, the poorer rec-
tions of the society cannot be given
support and cannot be given proper
education and proper protection. So,
on the one hand, I would suggest that
we should have a fresh look regarding
the fundamental approach towards qur
economy and, on the other, I would
say that it is a very incomplete and
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very faulty draft with many pernici-
ous suggestions and it ghould, there-
fore, be totally re-drafted and re-ex-
amined,

THE VICE-CHAIRMAN (SHRI SYED
NIZAM-UD-DIN): The House stands
adjourneq till 11 a.m. tomorrow.

The House then adjourned
at eight minutes past six of
the clock till eleven of ine
clock on Thursday, the 11th
May, 1978.

—11-8-78—570



